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~ LOK SABHA DEBATES

1L.OK SABHA

- —————.

Monday, August 4, 1975/Sravana 13,
1897 (Saka)

The Lok Sabha met at Eleven of the
Clock

T

{MR. SPeAKER in the Chair]
OBITUARY REFERENCES

MR. SPEAKER: Hon. Members,
with a sense of great sorrow I have to
info:11 the Housz of the sad demise
of one of our sitting Members—
Chaudhary Sadhu Ram and a former
colleague, Shri Bhugarathy Mahapatra

Chaudhary Sadhu Ram who passed
away pt Phagwara (Punjab) on the
1st August; 1375 at the age ol 60; was
one of the senior Members of {his
House from Phillaur Constituency ot
Punjab. He first entered Lok Sabha in
1957 and thereafter was returned to
Lok Sabha in all successive elections.
Earlier, he had been a Membeor of the
State Assembly and also the Deputy
Home Minister in the erstwhile PEPSU
State, “ A veteran freedom fighter;
Chaudhary Sadhu Ram had always
been in the forefront to champion the
cause of labour and depresseq classes.
He had suffered imprisonment in 1948
while participating and leading «
labour movement. He did a great
deal for rural uplift and amelioration
of backward classes in his home Siate,
A simple amiable and e straight-
forward man; he was associated with
many social ang cultural organisations
in Punjab. As Member of Lok Sabhu:
he took active part in the proceedings
of the House and forcefully advocated
the cause of the downetrodden and

122 L8—1]

weaker sectidns of society. He also
gserved on a numbey of Parliamentary
Committees, Ha had beén attending the
sittings of this House regularly dur-
ing this session ang he was Wwith us
till tha 1st August barely g few hours
before his death. No one could ima-
gine that he would be snatched away
from us so soon.

Shri Bhagirath; Muhapatra was =
Membeyr of the Central Legislative
Assembly during the yearg 1945-~47.
He was also a Member of Rajya Sabha
during the years 1956—82. A veteran
freedom fighter, he suffered imprison-
ment during the year, 1830--33 and
was subjected to house-searcheg and
property seizure several times during
1930--35. He wag associated with a
numbeyr of educational and cultural
orgamsations. He was also a Mem«
ber of the Committee of Parliament
on Official Language during the years
1957-58. He passed away at Cuttack
on the 2nd August, 1975 at the age
of 83.

We deeply mourn the lozs of these
friends and I am sure the Hougse will
join me in conveying our condoiences
to the bereaved families,

The House may stand {n silenge for
a short while to express itg sorrow.

The Members then stood in silence for
a short while,

PAPERS LAID ON THE TABLE

STATEMENT re MARKET LOANS WLOATED
Y Govr, IN JuLy, 1978

THE MINISTER OF STATE IN TRE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE): I
beg to lay on the Table a statement
(Hindi{ and English versions) indi-
cating the result of the market loans
floated by the Government of India
in July, 1975. [Placed in Library.
See No, LT-9920/751.



3 Messages from R.S,

STATEMENTS SHOWING ACTION TAXEN BY
GOvT. ON VARIOUS ABSURARCES, PRONMISES
ETC., GIVEN 3Y MINISTER

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (BHRI B. SHAN-

AUGUSA ¢, 1975

Messages from R.S. 4

KARANAND): I beg to lay on the
Table the following statementg ghow-
ing the action taken by the Govern-
ment on various assurances, promises
ang undertakings given by the Minis-
ters auring the various sessions of
Lok Sabha:—

Fourth Lok Sabha

(i) ‘Statement No. XXIX

Eleventh Session, 1870.

Fifth Lok Sabhg

(ii) Statement No. XVIII
(iii) Statemeny No. XVII
(iv) Statement No. X

(v) Statement No. IX
(vi) Statement No. IX.

[Placed in Library. See No LT-

11.07 hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I
have to report the following messages
receiveg from the Secretary-General
0l Hajya Sabha: —

(i) ‘In accordanc with the provi-
siong of rule 127 of the Ruleg of
Procedure and Conduct of Business
in the Rajya Babha, 1 am directed
to inform the Lok Sabha that the
Rajya Sabha, at its sitting held on
the 1lst August, 1975, ggreed with-
oui any amendment {0 the Provident
Fundg (Amendment) Bill, 1975,
which was passed by the Lok Sabha
at its sitting held on the 31st July,
1975:°

(ii) ‘In accordance with the pro-
visiong of rulg 127 of the Rules ,f
Procedure ang Conduct of Business
in the Rajya Sabha, 1 am directed

' to.ifform the 'Lok Sabha that the
Rajya Sabha. at its sitting held on
the 1st August, 1975, agreed without
any amendment to the Agricultural
Refirance Corporation (Amend-

Eighth Session, 1973,
Tenth Session, 1974
Eleventh Session, 1974.
Twelfth Session, 1874,
T'hirteenth Session 1974

9921, 757,

———mmnp—

ment) Bill, 1975, which wag p=2s.cd
by the Lok Sabha at its sitting held
on the 31st July, 1975°

(iii) ‘In accordance with the pro-
visions of rule 115 of tho Rule; of
Procedure and Conduet of Business
in the Rajya Sabha, I am directed
to inform the Lok SabYna that the
Rajya Sabha, at its sitting held on
the 1st August 1975, ggreed to the
following ame¢ndmentg made hy the
Lok Sabha at its sitting held on the
30th July, 1975, in the Telegraph
Wires (Unlawful Posscssion)
Amendment Bill, 1974: —

Enacting Formula

1. That at page 1, line 1,—

for  “Twenty-fifth”  subetitute

“Twenty-sixth”

Clause 1
2. That at page ], line 4"""

for *1974" substiture “1975".



s Assent to Bills

(iv). T am directed to inform the
Lok Sebha that the Rajya Sabha at
its sitting held on Friday, the 1st
August, 1975, adopted the following
motion in regard to the Joint Com-
mittee on the Constitution (Thirty-
second Amendment) Bill, 1973 —

“That this Hose concurs in the re-
commendation of the Lok
Sabha that the Rajyva Sabha
do appooint on¢ member of
the Rajya Sabha to the
Joint Commuittee on the Cons-
titution (Thirty-gecond Am-
endment) Bill, 1973, in the
vacancy caused Yy the retire-
ment of Shri Niran Ghush
from the membe:ship of the
Rajya Sabha on the 8th July,
1975 and resolves thav Shr
Salil Kumar Ganguli, membe;
of the Rajya Sabha be ap-
pointed to the said Joint Com-
muttee tn fill the vacancy,” |

H er————

11 89 lbrs,
ASSENT TO BILLS

Sir, 1 lay on the Table following
eight Bills passel by thd Houses of
Parliament dyring the current ge,sion
and assented to since a report was
last made to the House on the 22nd
huly, 1975:—

(1) The Pondicherry Appropria-
tion (No. 2) Bill, 1975,

(2) The Nagaland State Legisla-
ture (delegation of Fowers) Bill
1975.

(3) The Defence of India
(Amendment) Bill, 1975,

(4) The Kernala Legisiative As-
sembly (Extension of Duration)
Bill, 19785,

(5) The Finance (Amendment)
Bill, 1875.

(6) The Appropriation (Ne. 3)
Bill, 1975,

(7) The Appropriation
Bill 1875.

(8) The Employees' State Insu-
rance (Amendment) Bill, 1975,

(No, 4)

SRAVANA 13, 1807 (SAKA)

St. or case re. 6
throwing of hand-grenades
on CJ. of India

' 11.10 hvs.

COMMITTEE ON ABSENCE OF

MEMBERS FROM THF SITTINGS
OF THE HOUSE

TWENTY-SECOND REPORY

SHRI MADHORAM SHARMA
(Karnal) I beg to Dbpresent the
Twenty-second Report ot the Com~
miitee on Absence of Memkers from
the Sittings of the House,

COMMITTEE ON PUBLIC
UNDERTAKINGS

SEVENTY-THIRD REPORT

SHRI NAVAL KISHORE SHARMA

(Dausa): I beg to present the Seven-
ty-third Report of the Commiltee on
Public Undertakings on Action Taken
by Government gn the recommenda-
tions contained in theiy Forty-ninth
Report on the Indian Oil Corporation
Ltd. (Marketing Division).

11.11 hrs.

STATEMENT ON THE CASE RE-

LATING TO THROWING OF HAND

GRENADES ON CHIEF JUSTICE
OF INDIA ON MARCH 20, 1975

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA.
MENTARY AFFAIRS (SHR! OM
MFfHTA): It will be recalied that at
the crossing of Phagwandas Road
and Tilak Marg, New Delhi, two lve
grenades were drpped in the car in
which the Chief Justice of India was
proceeding to his house at about 4.10
PM. on 20th March, 1975. A case
under section 307 IPC, 4/5 of the £x-
plosive Substances Act and Section 6



Bilt
{Shri Om Mehta]

of the Indian Explosives Act was ye~-
gistered in regard to thig crime at
Police Station Tilak Merg, New Delhi.
The investigation of this case was
taken over by the C.B.L on 30th June,
1875 at the instance of Delhi Adminis-
tration.

The investigation into this case is
almost complete. While it will not
be in the public interest to give the
details at this stage, we would like
to take the House into confidence
about certain salient facts relating to
thig case.

The conspiracy resulting in this
outrage was hatched some time in
early March, 1975 by a gang of
fanatic Anand Margis of which San-
toshanand, Sudevanand and Vikram
were the principal members.

According to evidence which has
now come on record Santoshanand and
Sudevanand actualiy threw the gre-
nades—one each-—and Vikram was
with them on the spot. After throw-
ing the gremades Santoshanand and
Budevanand stayeq for a short pericd
in a room which hag been reserved
for them in a fictitious name. While
staying there Santoshanand got certain
letters written in Hindi and English
which were posted to various address-
es including one threatening lettey to
the Chief Justice of India., Santosha-
nand, Sudevanand and Vikram have
been arrestd.

The C.B.I. has been able ty get not
only oral but also documentary evi-
dence tq establish the complicity of
Santoshanand, Sudevanand and Vik-
ram and a few others, and g charge
sheet against them will be filed soon.

1118 hrs.

ELECTION LAWS (AMENDMENT)
BILL®*

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI H,
R. GOKHALE): Sir, I beg to move for

Election Laws (Amde) AUGUST 4, 1975 Election Laws (Amdt.) 8
B

leave to introduce a Bill further te
amend the Representation of the
People Act, 1951 and the Indian Penal
Code.

MR. SPEAKER: Mr. Mohan Dharia,
the other day, I haq given the ruling
that at this preliminary stage only
technical ang constitutional points
should be raised,

SHRI MOHAN DHARIA (Poona):
1 am here to oppose the leave sought
by the hon. Minister to introduce the
Bill. I am referring to your Direc-
tion 19(B) as referred to by Mr.
Gokhale. It is very clear. Two clear
days for circulation of a Bill are ne-
cessary and it (ouuld be waived for
valid rcasons. 1 am readiug out from
page 2, para 3 of the memorandum,
It says:

“In view of the short duration of
the current session of Parliament
and the need to get the Bill passed
in the current session itself, it is
not possible to comply with the re-
quirement in direction 19B of the
directions of the Speaker....”

It is not stating th2 reasons., What
are the exact reasons? What is the
need? Ig it because the Suprcme
Court is going to consider the apppea]
of the Prime Minister on the 11th
August that this Bill is being jntro-
duced?

Sir, it was an assurance given by
the hon. Prime Minister and also by
Mr. Raghu Ramaiah that so far es
election reforms are coucerned, the
Opposition parties and all sections of
the House will be taken into confi-
dence. Is i not the duty of the Gov-
ernment, after giving an assurance, to
take all sections of the House into
confidence? Therefore. 1 feel that
granting of this sort of leave will not
be proper; it may not be fair. There
was adequate time. The Bill eould
have been brought for introduction

*Published in Gazette of India Extraordinary,

datgd 4-8-75,

Part 1II, Section 3,
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tomorrow thus giving two cleay days
for, circulation. Why this indecent
haste? Therefore, I fail to understangd
why this indenccut haste iz being
shown, particularly when the Opposi-
tion parties, a major section of the
Opposition is not participating in the
deliberations?

i

(Interruptions)

My submission js that Mr, Raghu
Ramaiah haq said that this was a very
urgent session. They would like to
carry out several measures regarding
the economic programme and there-
fore even the Rules of Procedure
should be set aside by the House, Is
it part of the economic programme?
1 woulj hke to know from the hon.
Minister what is the urgency? What
is the need for it? Why has he not
explained th~ ieasons? Therefore, I
am opposing this,

Under Article 14 of the Constilu-
tion, every aficen should enjoy equal
richts, Let us be clear that by giving
retrospective effect to this Bill, we are
snatching away the rghts given tn
the citizens of the country, particular.
ly to the respondents, to the peti-
tioners for going to the Allahabad
High Court.

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RA-.
MAIAH): Since my name has been
mentioned it is my dutv t, clarify the
position. We dig start talk with the
Opposition leaders in regard to elcc-
toral reforms. To thnc last of my
recollection the talks were postponed
because the date fixed by us digd not
suit the opposition and the Housz
adjourned sine die atter that. Second-
ly, what 1 said on that day was very
clear. I saiq that the session was for
digposing of Government business and
that the session was going to be a short
one because the Ministers were busy
with the implementation of the eco-
nomic programme. That iz what I
said, I did not say that the session wag

Bill

to carry oyt measures of economic
[rogramme,

SHRI MOHAN DHARIA: Then
what is the need for this Bill?

SHRI H R. GHOKALE: You have
already waived it.

MR. SPEAKER: The question is:

‘That the leave be granted to
introduce a Bill further to amend
the Representation of the People
Act, 1951 and the Mdian Penal
Code.”

The motion wag adopted.

SHRI H R. GOKHALE: Sir, 1 in-
trnduce the Bill.

THE MINISTER OF LAW, JUUS-
TICE AND COMDPANY AFFAIRS
(SHRI H. R. GOKHALE)* Sir, with
your kind permssion, 1 propose to
move the Bill for consideration and
passing tomorrow,

MR SPEAKER: That ig very gond
of veu You have agreed for to-
molrow.

SHRI H. R. KOKHALE: Yes

MR. SPEAKER' So, it will come
tomarrow.,

SHRI H R. GOKHALE: 1 suggest
that it may be taken up tomorrow as
first 1tem.

MR. SPEAKER: I think Mr. Mohan
Dharig will be very happy on this.

SBRI MOHAN DHARIA: Why this
indecent haste?

MR SPEAKER: You must have
some prople with you to share your
happiness,



X1 NPew Programne for
Eebmomic Progress (Mat,)

MOTION RE. NEW PROGRAMME
FOR ECONOMIC PROGRESS-—contd.

MR. SPEAKER: We resume discus-
sion on item No. 11, 8hri M, C, Daga
to continue his speech.

SHRI INDRAJIT GUPTA (Al-
pore): At what time, the Minister will
xeply to it?

THE MINISTER OF FINANCE
{SHRI C. SUBRAMANIAM): I may
“be chlled at 5 O’clock,

MR SPEAKER: We have already
taken 1! hours and 45 minutes.

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA-
IAH): You kindly extend the time.

(Interruptions)

SHRI INDRAJIT GUPTA: We have
got some work to o outside.

SHR1 K RAGHU RAMAIAH: We
have also got.

SHR! INDRAJIT GUPTA: Pleaso
make tip your mind and then tell us

SHR] C. H. MOHAMMED KOYA
{Manj 'r1): Please make up your mind.
We have been pul to great incon-
venience because of such piecemeal
extensions.

MR, SPEAKER: There are about
50 mames till on the hist to speak on
i1 They have already taken too
much time. We must fix some time
limit for it. There are two more Bills
after that Already the debate has
taken 11 hours 45 minutes How much
more time do you want?

SHRI K, RAGHU RAMAIAH: Con-
sidering the importance of the subjeet
and the numbe; of members who want
to speak, I suggest that the time be so
extended that the Minister will be
calleg at 5 O’Clock.

AUGUST 4, 1975

New Progranmme for 12
Economic Progress (Mot.)

MR. SPEAKER: All right. The
Minister will speak at 8§ O'Clock. Mr.
M. C. Daga, to continue his speech

o7 wawwg wvor (areY) o osrsa

ufiea,

“Nehru once compared India to
the elephant—intelligent, strong and
dignified but heavy, lumbering and
slow--which, when provoked, can
run faster than g champion sprin-
ter. The analogy could not hawve
come to mind &t a more appropriate
time. Events of far-reaching con.
sequence have happened in the last
three weeks and we see evidence
of the mammoth's movement in the
initial impact it has already made on
every one.”

wraraaTw feafr  #Y wiworr v ag
R waamet ¥ ¥ wY weA foar §
g ot From % arze we aw
e gz Wv e e & fqe
oF TOT BT Fr A7 war ¥ o faandt
& A7 wIAT AN AT § A Ay
auRaT ¥ fr wg oRem ¥ weB AAH
¥ qra FAT wEAT 2 A upwiEe
Y F7 sAAAAAG §1 KT TFEH &
Fadl & oy mar & fam @ X
Fq ¥ fam wg oo 1 w1

ng WA ¥ v FFAT WET §
fr sivy gfeey Y X wIRW ® wTe-
Frint ¥ fag WY g awr & fan
aq T 9T %7 famy € W7 A AT
20 gAY FAFT & 1 IT FAFA F
AT Z0 WA F AT AT S g9 WIAY
g qrar ¥ 7K B ¥F7 § | F4A
wAAT & Fyoqm war At § 1 sH
20 A FTARA F FER A I
fogr oY & T & fom ag W A
grfaa Y T 8 Y 9F 9TET WTE
2Y 1y & wivw aret ¥ frg & Amwar
g oy ThaT @ W T § ) &R
gwsy st ww oA & fqg o

-~
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w1 aua § 1 Ag W o e ¥
o o orer § o ¥ T Wy
fgw wraz v ¢ sw 20 @i
s &Y et o quAr o ¥
el @t ek §

wrarc wg § fr sfaw e & faeny
wurife wuT Wi SoRiw oW
$ ) oY uer I W & IAE ww
TR g N ey —

“Other matters are being looked

intg and further measures will be
annuounced from time to time.”

¥re geita SR & I il R
Wi X 9 wravr fear qr [Sad g9
IEA @y o fr @l e oft o
aaa xxg T A yvaay ) F #rf 4f ary
7Y ¢ oy § Afew & wwew § a?
Iw ¥ Fo AT AW W O iy
A aw & n=ofy firer) wivam 43-
Q¥ T AT Arfge | e 3w F fawrar
FoA 97 T9 wfwarr w1 e s
wifgn | = Aty Frenfasr wgfafa-
TR FTIYTEHA AW 99Tg wt oy fiey
T WIfET | FAME AGY, AW,
At & gvAR qfY oW AW A s N
gaEw 18 & 91 I g g2 i
afE | A9 AT AT T K
@t Ay s gt & wwer feeenm
anfaw |

cleanliness is next to godliness

e #1 frzr 3 wifew o e
oY gl T qZAT AY wPT F A At
1 oH At wifgn, Al oY ey @
IGH! ATFE FW & gfwgm A=A
wifgr | =emar WX qwt & fao

AT TYT AW IS AR

wreAy fufrere agm oo A
AT g ) A A ¥ R dfeer
¥ SRy gut e ¥ AT ¥ WagR

New Programme for BRAVANA 13, 1897 (SAKA4) New Programme

¢
for Economic Progress (Mot.) Ny
vy e} ¢ wfremr  war fawe
g | aw ¥ wwewr & fewre o7 qw
wrarT § wife wr wfor | Gt feeay
77 o8 a0 ¥ ot Pt wifgg oY
dww dww ¥ wlrgl o 1 o o Reelt
arcary fearht § 99 9% wr 7O oedy
O wifgg 1 Qw7 finedt avlt wfie
faad wiicw wr frafwr dar dv o

urw off Wik qIw ¥ wgr qur
wZwT W oy & 1 § w0y W e o
e TC Qo frar § 1 B & Far gy
g wify fred gt qur o W
70 sy v w7 fewr wme ) gfew R
wezdawys Qv § 1 v Thure -
o srefiY & oY afer  smnfos
awy, s wfeY, wiw & R
fasty forg go aevei & zrazw, qfum @
gXT et AR 1 D A wnrk 9%
wit o, gfew ¥ o, woerd
WY, wigyE, AW g @, el
W WX 38 s e § forret
110 ¥} 9T 9t /7 ¥ ¥ w0 wfge
WMy HFOrNrog @ QT fis o
At O quwifaw g § o whey &
o @ § 1| ¥A% aF felt ot BN
¢ Afew oy we & ZoEw 0§
qfrs & ot @7 8% wel,
aJoeEt, o FEAET A @A W@
wfgy | ag it wferat s
8 T & dfew wemne wdr € o
Y gowal W ¥ v & fav g2
7 & wrfew

TE T W AAAN FT, A -
ofagi F7T WX ORI wa=rfEi ar
a8t & | W § arfEdr ofgw § d7
arert sfa oY a7 wEaw &% fF wrer
FI AAH ¥ AT § IaEr W gy
iowmAA 10 FOT AR 10 M
Afegr aog A gfeom & 1 o Aw
7 71 sfawa srewr oF § forre
e 2 T & W o ylty &) 55
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Vi "Beonomitc Hsogress ' (Mot.)
Tt ner W wpat}

e o gk ¥ Sl qr e
frex ¥ o wi oty & 4 ¥ Rwr ¥
wra ot &t S 50 Bra v oy
#ﬁﬁv&zﬁmﬁ%nmﬁvﬁfm
9T 40 AT whAT FWA @H 6b
sferra i § | aet aT 10°% Y2 oY
&N fiefam o o fued ot awg &
B are o Y it ) e S A
® 52 guTe wig Q¥ & ol vl R
#Y gofr smaeqr A ¢ TR W
gty £, w5 ¥ adw W oW
Afidy fafefr | o< aver wvew & gam
a7 & f wi @ wod avd ewfe
T S ifyd w7 wfer won ek
ot o gwt fofesw & miw o,
sl arerEe g &Y f @ A Y
wtfe 2 oifge + wfe s @ =
M qre & O wfer ) w5 o
#hw & St 1o sy vl € Afra i
T A2 gu E 9g oWF W B AT
w i} wa TATSET ¥ AW IBW gAY
aeft § g3 =ifeq

Wi W o UNo Yo Wiv Ifwam
R 85 Nfaua o w1 I9EW FET 2,
wa for e W ot &9 5 5 i T
CAC U (RO - B I L G I
g fgemr @ gvam 97 i
FTATE | O, ¥ T 8 W 3T g
g, Auga g1 & & it w1 SAE AW
TSI &, TS T IAFT 99T A9 G
faear | & argan g f i@t Ay faeng
gt F1 @1% 9z ¥ fad fergram
¥ NaAW 97 UF J9AT AV AT F1fgd
formy &t *1 sarer oY fad Ak
A oAT w1 W@ Fw famr wm
fas®) gz oY 1 SEw &, SN
sqigr YT famr g

fawdi 2w & wgw wiew §
ausr odend wavy gAY ife T A

Econamic Progresg (Mat)
s vl gFt afgd | w1 aTy
A% falt &u svowad w1 & g o
v ¥ ag fraw o BT gy fe
ot faandt |49 & dqm §F @
IE AT F FS FT gy A
g, wfew oY ¥ Wt oQur
urfed | Frenfaat & fad griam foder
T w@ fadg =y g wrfgd o
faerfadt & oo oo T vt A
% @ E, T IR F s ey
w1fad

qTIAFA W & WA g 0% At
A AT ARA -—gWTC A -
=yat, &, 999, qEEEET WY
g ¥ U E—-39F W
T T ANTH F W A0 97 5qHT 9
qFAT & ) Ifry TOT gT WA o
amw @i & it =27 71 9T
FT 9FAT B |

wyaras ® qrigr wifavitsn g
a1fgd | g ¥ 3ITieAT, e
AT, AEGAAE AwTAET A7
wifty g sifer 1 gumw Wifa-
af@Y-gw-afer % smare qv 7@ gmr
Tifzd afrw §am dfe ¥ seqame @
Fifgd | gfeaE #1 @er 311 #]
qATA FT [T AEY | AT oy
T fr arad wouw wq9 Ay &
FHATL T AEAERET & 2,981 =4%
fas o ow AW Sof ¥ AT A5
W oaw ¥+ woar faer--aufr
#I9Y 97 ¥ /I el o

Tiat w1 R w1 geg faedt
S |1gu aga eI Y @ W fp
TRl 1 g wAY wag & W,
afr gwi ¢ o wror a% g el
Y 7o AT Tog Y ¥ R, o
T AT AW SYAT WA T
i *T a7 @ —qufed @ T0E
iy s Bar =nfegd
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WX T ORTO Wrast fuT e
wfgg—% v 9 WrEr sgAr Ay
wigan, afea & ergAforw wrE afers
gEfafredes” & 9 I T I
TR F—

“The qualities of the public ser-
vice required.... are almost self-

evident. High competence in ad-
ministration, integrity, stability and

reliability in performance; and most
significantly, the capacity for inno-

vation and creativity are needed to

envision and attain national goals..

These virtues must be achieved

within the norms of a democratic

society which demand that the

public service be representative in

its composition, responsive 1n its bhe

haviour, and responsible to popular

institutions in its exercise of

power’

AT T & AT 0 F TFRT UF FIA
gt Trfgd—ag # Tl #7 @q
T =ifed, 9, w9 gt wfEd )
PTH ATFIT AEET I MR T
gT WA §, T FAE A TAAT 47
ger ¢ famar v femmer /8 20
vafa § WA g & gady el
FT 2@F A% gHT =ifed arfe AT
g1 aF fr e & g feat o
£ | TE IO WY B 9w g
wfgy 1 avrd sHaifey & "7 9%
9 Fv4 ¥ o yafe dar gt @, A
412 §Hy 9F & 7 7 afed I9 FY A
WA qgd w4 & ) sud oy Aifaat
T fFt @8 weEr g, Amawe g,
afFT g a9 a% |/ gy & g,
W& A% 99 9% TAMErQ WY fser ¥
QT 7 T s 1 & qWY AEEETgEE
AT &Y AwAr § 9w fv 97 ¢ ww
# A AR g1, 99 9% fAer &
v 1 Hggagmg free wa d
arxfa safear saw Y 9w A
qRo Gte & g7 ¥ gAwT AW T &Y
I ) Y% fagten 3 Y 98 &
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qHe fro 9T @ @y A fasaEd
Tfad | w1y ot § 58 wdE g A
*Q § Y og ¥ o Fafem e
¥ 9 ¥ Wo q.0 § W § I Wi~
Wi @ g fy, § owe
fawre fRemar § fe & oo diw ag@
el e fear 37 #8711 gT FORY
# IO T OF HHY 4P & UHo Yo
w1 EAT gy w1 gz WY SAE @Y
/9 ¥ IW@E F) g7 ¥ T foA
g7 | g EVET R W & i @Y
qr 9g WETw  odEREH T R
fegengar 1 Wt qHo Fio wEET w2
sasl WY fowd & s Afay 0 &
farate fewmar g fF ag ag adwr §
fowd g o1 %1 AW @1 A% § |

qgE St 7 g ar—

I would enter a blazing fire but 1
would not enter 3 home with my
goal unattended.

# ag guaar § v ag Qe &1 awy
}——EW TW 20 YEAT FEAT F ¥Y
Y $% wE ari & Y, fawey 8
wdl T2t wr &, arr sy qfegd o
fraw At gy A F4 §f
1 wEy g, wiEw 2l ¥ 9w oA
AT (7T TE—-AH & g g
AFA § | FW F WA FO A T §
fomat AT & Tvw &Y ower I-—A%
FTHAT T HIWAT, AT 1 /HAT
St g B wafad Y wd 2 F e
FT RTAT AL ATEAT, SfFA AW T
qieAT FTE § g Wl W 1 9%
2, 9= Bp aw Wgaa ¥ 59 %)

SHRI D. N TIWARY (Gopalganj):
The Prime Minister was good enough
to give to the country the 20-point
programme. Although thig is not new
and many good programmes were for-
mulated in the past they all flounder-
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ed on the stage of implementation
We could not implement those pro-
grammey fully and hence there was a
stalemate in eradicating the economic
and other evils, arising from them,
Now, taking advantage of this emer-
gency thig 20-point programme put
forward by the Prime Minister should
be implemented and if we fail at this
stage, then, the country js doomed.
The Government hag ample power
now, all powers cotisidered necessary
to implement these programmes, The
griteria we must put before ourselves
should be ag Gandhiji said:

“We should be ashamed of rest-
ing or having a square meal so long
as fhere is one able-bodied man ot
woman without work or food.”

"This should be our aim. 'This should
be our goal. Even if there is a single
man who is not fully fed or who does
not get work we should not rest con-
‘tent

At this stage we should look hback
and have full appraisal of the achieve-
ments or failures in respect of past
programmes su that we may avoid the
pitfalls and we mav also kniw the
causes of non-achievement of targets
No doubt we have made t-emendous
advance in many fields in the past but
it is also true that we have lagged
behind 1n some vital sectors. Power
production, unemployment. eradicutiona
of poverty, rise in priceg of essential
commodities, removal of imnbalwices
on regional basis, etc We have mi-
serably failed on the above-mentioneg
fronts. The imbalance among States
as alco among the districts jn the rame
State is enormous Some diutrictg in
various States have been named as
‘backward Districts’, We are yet to
know how much progress has been
made in those districts. We do nol
see any tangible improvement in the
backward districts of Bihar. In a
way, the whole State of Bihar is back-
ward. This can be very well known
by comparing the per capita income

AU UST 4, 1975
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of Bihar with other States; 1t is last
but one. No country can be strong
while many of ity limby are very wesk,
As m the case of backward and de-
pressed communities special arrange-
ments are made for their well being
80 also, in the case of bavkward
States, special arrangements should
be made to bring them on par with
advance States

There is defect in our planning. Al-
though the intention of the Govern-
ment was to plan from below but the
actual state is that plan has been made
from top. Block people do not know
how plan has been formulated. Thus
there is no actual participation ot
people im the framing of the Plan.
This is a great draw-back in the Plan
preparation. When our people will
learn, to spell out their actual re-
quirements and fix priorities?

Another moot point is whether dis-
parities between the rich and poor
have decreascd. I do not agree with
those who say that rich have become
richer «:d poor pnorer but the dis-
parities between the rich and poor
have grown enormously

Now. I come tn the State of Bihar.
There s scarcity in plenty. Has the
Finance Minister ever considereq the
causeg of this irony of fate? 1If pro-
per care had been taken, today Biha
would have been a blooming garden
of India Then again Bihar is divid-
ed in three paris—North Bibar, South
Bihar ang Chhotanagpur. None of
these is 1n good shape, They are no-
where near the advanced States of the
countrv. Thg case of North Bihar de-
servey special mention. This part of
Bihar alony with eastern districts of
U.P. is the most backward area in the
whole of the country. The per capita
income here ig Rs, 150 per zunum
The population of this area is more
than three crores which is bigger than
the States of Haryana, Punjab,
Assam, Orissa, Kerala and even Rajas-
than. Dependence on land has in-
creased from 78 per cent in the First
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Plan to 82 per cent k1 1972. Agricul-
‘tural land here iz very good but this
area pecomes prey to drought and
flood every year and as such, the con-
dition of the people has become very
misreable. The irrigation facility is
‘also very meagre,

May | usk the Finance Minmster to
tell me what special measures and
steps are being envisaged in this 21-
point programme to improve the con-
dition of thig area?

Su, if [ give a few pistances of the
backwardness of Bihar it will be
enough, In Bihar, out of every 160
persons employed, in the State, only
2 6 are employed in manufacturing
indusireg as against an overage of 4 2
in the country. There were only 2.78
fakh factory workers in Bihar {n 1970
apguinst 10 03 lakhs i; Maharashtra,
8.40 lakhs in West Bengal, 4.38 lakhs
in Gurarat and 4 21 lakhs in Tamil
Nadu This has remaned an roms
and contradiction in the life of Bihar;
it 1 the richest among the Stales of
the country I terms of mineral re-
source. and r'dustrial potential. Yet,
it is the most industrially backward
region in the country This has been
the fate of Rihar for many years.

Now, Sir, T would draw the special
attention of the Finance Minister te
do something for this arey gtherwise
we shall remain alwayg backward and
if one or two limbs of the body re-
main weak the whole body will be
weak and we caunot face the challan.
ges of the time,

T woulq suggrest two or three things
for implementation. About irrigatior
ang power projects I would suggest
that those progect, which have re¢-
mained uncompleted for the last eight
to ten years should be completed first
Before taking up any ncew project, let
the old projects be completed becayse
we have investeq large amount of
money and they are not giving resulta
What is the use of taking up new pre-
jects withoul getting any results?

jor Econdmic Progress (Mot.)

New projects will give benefit after a
few years. If the old projects are im-
plemented within, say, six months’ or
a year, we will begin to get the bene-
fits from them. Your revenue will also
increase by that Government should
see that before taking up new pro-
jects, old projects are completed,

About industralisation of Bihar, 1
would make the following suggestioms.
In North Bihar, there iz wo industry
worth the name, except a few out-
moded sugar factories. The people of
North Bihar have to depend mainly
on agriculture or migrate to Bengal
or some other places for taking cooly
jobs.

SHRI C. SUBRAMANIAM: Has
South Bihar made progresg with all
the industries?

SHRI D. N, TIWARY: All the in-
dustries are concenirated in Chhots
Nagpur.

SHRI VASAN SATHE
Even then. it is backward.

SHRI D N, TIWARY: Therefore,
say that Bihar has plenty of natura!
resources. We must find out what
are the lacunse and wha! are the ge-
fects due to which we are not prog-
ressing.

SHRI VASANT SATHE: That is
what we want {0 know f{from you,
coming from Bihar.

(Akola):

fartw it (=t e wogrw)
are 37 Sl 7 v AT )

t Mo g0 faamd : ¥ a1
g, & srear adl @) ara aw R B
fagre ¥ fora Tefroge fratdy & w2
QRCAIE 18 § g0 Sg & St &
I W A A Sy ¥ wa ¥ ww
£7Y AT WY AgT & A § ) variy
A w1 Preta 7 fawar | g
TN AT Y F 500% FAX
o oty S wY fx g 9 ey
WY araT 7@ D ) TR aw g WY
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qrad foet w s & wresiwrd fran
g afm wn Y Rar & fr A R
# v 2T ¥ 1 T Y B AE gey
air § 7

nﬂmm:i@mﬁ?’

& fad Sxfm § e wrEAe
fafaedy At 8, a5 * famm

st o e faurdt : ownwe
WAHN s A awar § | g M
qor 7gf & d1 LT 8 AN RS § )
IR & o qar w F1 § &7 g
az &% & {5 av=rd, wEw, o WK
FTAYL & HR(T & 0% q&7 &, F WAT
FTHY & fover &Y aig § &g ART sERr
"Fa & | Ay s gt @y avdfaar
TFR 125 To, 150 ®o & a1 ¥qT IFHIT
Fvy § i =l so FY FrEwy AT AT
w7 ¥ dur Ay ?
You have to come forward and help
us. But, you are not doing it. All
the Finance Ministers in the past have

failed. 1 do not know how far the
present Finance Minister will succeed.

WEqW AHAT ¢ T FE AL AE
W g fer &% )

oY Bo qao fiwrdy: awrag E
Wy @ o @ e R w ¥
Trger fadnlt, waforg o o aow e @y
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¥ 1 Wy orem WY dway § owilfE ar
Y o gorsa W ¥

WS RN | W AT At
¥ grawar § Al I do not come in.

But the procedure is to look to tshe
Chair.

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI K. D. MA-
LAVIYA): Try not to fail—that is
what he is saying.

st o ge famrdt : sl A% o
20 FIEE DY FT  HFEy 2, §F
I /T F g9 F § 6 /W 39 FY
AT T qFT & 1 30 H 79 §
qEHT FAET ATT FT T8 gAT FifEm i
ST ST "TT F91Y, 9% Q9T @ArEnfeu
e I & faan eview &, 7 gv @R
Jrfew |

T4 17 7g & ST 3 AN e AR
& B foa e, foad sy Ay
¥ gg ¥ AT & o9 F1 ggy wwEE
FUT AT ) aa a8 & {5 dowwr
FFgaas A1 g, IT W T AN FY
wi{wer Ffsw 1 37 F g7 FR 7 (7w
T F1 wfww agewg e gr A1 ufus
®aT F7HT gl | aF & T 97 frg
WAFTATAN G | HF FA ¥
fau murer 7 st &Y go WY A
AT "1IT feenfedy st agdy srga o
gu{l @R AT At wriey /i e
Fo dYo Hiv A14 fagiv ok 919
wor s, fowr avg § g A Rar fw
gt FW I g &Y A W ahat &
fAo sere 3@ gun oY, aF ot femfrd)
AT 73 7 5 FF) SUT AL IBEF
Y &Y gE0 Y RIW § F @ Wi 7
srdAY i ot Wt siforer g sl oW
F QA AL BT GRT W IT A+ G
Wit s aw fie wre wifre wy & Wi
YT ¥ & qg ¥ aq £y fw g Y
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Wit wfiw ner v § fegr T ¥
TATAT AT W% |

oY e ot & FEAT AETE A
7% & 5 57 20 ATER SNUTH B TR
wO ¥ o7 ¥ qifgas v e §, o
7 97 AT Arfge | W9 9@ Ay
anr Mfyg fiv feg o w gF W
FWIEARFETI & I F 1 FU TF
w9 T 9% §Z47 ¢ % wigwyT Ao
7 3N § QAR T (AT FW
qg A AT AT FT A 1FEH T WX JAN
aeafegs W N &, 97 #1 AT wIrfyg,
3y fF R #7 wTReT €

gATL IgT T qrawe § | 99 H
T 15q9 § 9 QT | TGN U U®
A 36 FUT A FT IA FT FEHE 97
ofFT w9 7 FL AE 1 9T 28 FUT
TTY FT &Y 74T § W Y aF qg v
W T A gAT 1 T 100 FOR
=1 7 wfyw 97 9T o 9% WX 15
T ¥ 77 9T gaT & AR A e
IT /AL EAT § A MEEET Y 10,000
OFT § Sqrear wA o ofr wf § WX 15
¥ & qg IO gt @ gE
I O HE FHA G ST &) WA IA
¢ O W wEd |, a1 el 99
ST AT wY faer strar 1 €2 ¥ A
# vf aumtar 7€ 1 <@v & av dar A
TR AT @, waw A @
A |

T ¥} grere 7% & FF erae Sy
fagre ¥ aw & w7 § wtc wgt 9T 9T
ey seaeewa 19 gfe § wafs warg §
100 3fz & wqraT ¥ 1 WY gW WY
AT A S N ww ¥ ww oware
25 qfvz ot v & | W WA @At fwar
A g wade fe o & g e
QT F T gt o< A Y o, Sfor

H
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Iq #F o S5 W gl g ¥
a1 oy wgy & owar w¥ oW
A o AR AT wfegre §
X el ot | I W A e fnw
¥ | gw W e ¥ Pag wfi § dfew
e gw w1 ot e g B or
dsx 2z & g w faar ar, A
Wamegr & ST RE @ TS
g dFadim Y N W W
T AU T FrfeT | wafag gw
ot faar Srar § o €9 ¥ @FT T A0
WY o s fr o Wi 27w 5 fren
. 3 o wrar fY g Frw o ¥
w Wy fF g7 W & qaa gl ar
dmer & g @ ad, dfeT w7 ¥ WA
50 98 &1 g7 TE, T &Y TATT IFR
Y 2 1 g agt &« g §
o St oY weEt 1 o gwT et
AT /I THAIA T NraeT & A0,
& gw 7 duw dee-waifer & & wrd
Tfes TP AT F FEHE W F T
E ™ W

w3 % & 7 sgar fr A fgr
# wifs fedte aga vy af &
gafay 7zt o7 gEwEr T %, 0@t .
a7 ®7 qfu® 97 F7 AT FEHY
wifgy foe & &wi A7 7l R
qF |

ol aTy qi® (wrofiqR) ¢ oweaw
A, T T2 § wrww A7 ot & g
20 qIET WA 9T ag7 a9 G ¢
W @ G wwi g § Wi
WA A T F ooy ey g
Y at #or www § f ward gelvee ¥
e ¥ o gears giw fwar g1 fie
fegema &1 wifew zbar oA
gy Wt 3w faafed o 18 agy v
o gq § W qfy gt ¥ ov dw
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| ‘mﬁmfmﬁaﬁm zﬁn
wmﬁmmﬁwﬁ% ey § wre
A6 orved ay & f wigh fealf & art
ff A T o we ¥ o wngT
dfee Fgw ¥ i ¥ e oy o
£ g wy oY s o Wy o, wre QR
'mzﬁswﬁm‘fﬁiwﬁwﬁi

mw{rgm%n

fmﬁw § o TWET W QET g
t @ qur wgw A e gw feam &
wr% gt & ar &g gur § Afws & awd
T8t A g AW gar e o aw
o IT W & qTAT 1 TR A g
¢ s A gat e o wae qE g @
WX g I IX q¢i we fr qean?
Y wra oY X o, fore Wt & ol g
qruraor wiwwre fear gom &, ow famr
- # o wdardy A gE 1 ore ¥ gwrd
2w # worasrete feafa &Y qgon
gt § g wnw Wt A, Erd ot A
A Ay o &F AT ¥ qw oA w0
g fxar § fe 2w o 3@ o
wT gwas e §, wore fow-sfasi ¥
ST srvATe 8 % foat § ¥few s
warer 7Y faar & oY wTage ¥ fud g
ot g€ &1 ¥ [ N gEw
¥ qgy ol i avw Famy @l §
g 9 F-IH gHT & W wargdi &Y
oAl Fwr g€ & | gulag @ & ad)
arer 7% & f o gw ¥m & o i ug
{avarg adf s @& fr 9t arf v w5y
W@ &, 7 93 g, O wr€ wrw Af¥ 793w
faow faai wa wa=ht we gl ot @
9 i1 & TH FrY OF gg ¥ wfea
v foT a1 =gy ge g oF &1 9
% ¥ 9% 7¢ & ) wArAl & gl F wrg
oy froaz aft sk @ 1 srary wy
ma:% & a7l el T ¥ B
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* arer wy vy §, fafedy oo £ a8
0 AT}, wTE & Tt & 111
wir #fi gé 1 wE qe ¥ wwmw
Fgwaia‘rqwmma‘d‘tﬂw |
wrat sra fa freram & &% ey o
Uik ALl arr‘rvrrrgﬁa'sr‘nrq
st n'ammmmﬁsgsmmrt |
w¥ WA §3 R Ag) | s Ay g
FTHT FTET 67 0 aqat W 1 FWE
m%a’ragaweﬁmﬁgﬁfﬁagg L
gt # I q vt & 1w A
wat ot fif e wael § av W e
ATATR ®T FEW T § oway g &
g fear s &= oft At € T 2,
F1¢ "TT FHY IQ JroTT Fr Bewa §F )
gE & wey ar afcada o feard fear
& afen i€ & afeada gmr 30

12 hrs.

o & 9 w19 4¢ ¢ v g ow Y
§ o g & qimiaui aga
e 78 W § 1 OF  WEAY
g W FT AW TEITE | I9
ga @inrw ®r fae  samr SuW
fag aoqg 7df & 1 av gz T8 fy
7 gar ¥ sud fag gusr e
¥ AT @A qEIT F 1 RE WYY
¥ gz & ST Y OFE F AT § 10
& fagr war § 1 oF Wy g,
Fra sife FA7 OIS ST W
¥ 3g% o gar<i fvsr 1 iF @A
§ 1w 3% foudr fee =Y foee
QW | IHFT Fo) % R femy &
forg AT FAT R T | L J]AT Srw
%€ &) Y gEAd W e
§ wmifrai 737 ag of § 1 A ALz
fogrmrdy @7 §, 9 wfa Ferradt ae
¥ I 2w # gdY feafr gma w9
ftfm&ﬁimammat%t
IY WA T FT WARY QAT
Nigg wolit 58 1 A oY A A



29 New W for BRAVANA 13, 180Y (SARA) New Programume

Economic Progress (Mot.)

arenfas sfemgut §, oy 2ur anAr

wifglr oix Wt g fawrar s
wifgy | farey wTAATE WY B (AT
o gwerd § & g Y gy awel €
gfr ® el sy i g€ &\ ww A
wmmfr g T ak g W A
IETd A wwew WY gL e W &
FEr) W T W@ ¥ 8 Wy w0
s A wraT § 1 qg OF saee
waeg @ O Wy wQ wd g 4 AW
i 58 § i eow s /@ frew
gg & wag @ g faw & aw
FrE 1w A F 0

¥ s ared o owe wdw oY A
TYAT ATEAT § | W WY agi g7 A
Fragy arx &)1 ghoe &, T Sy
TAEY A WA A T Ay F Faeny
§ qram ¥ e frared § Swey @ AT,
grem F, wha Jhr 9 w7 a2
TR TH e A are ST wr 4
gax 2w & qff fgeat @ fawrr fpw
qETT ¥ & qHAT }, TAH gAY X ¥
fore o2 AT FY TqTIAT *T qf oY )
gay wot fawrfor ook @ T
¥ few ITH ¥W OHR 9 gAw
o1y 7t w1 for ook o dar o &
us W Ia« fawrfon 1 orod qrr
feat | ZATY agt wTe WY ST @F e wIW
AT § SR Hyg A A9 8 Aol
firerefr & 1 ARgT A F AN gz 9
FUFT AHTATT WYY wEqTeY F oqqr
g | e WY wgt Ty wrefaa)
YT T AT & OF A forw § w0
& foar wrell o SEET 99w & 9
w1 7Y &Y I § 1 S Aoy F e
oo aTw g § 1 gEET @ ¥ |
figart & WY a8 TF TET 5997 FIT 4T |
e wr A Iy spevare o Y€ g
& A8 & wy TN wiw ¥ A
W & for dare #f & 1 ogdk g W
¥ wyr Ty < frar o e w0

o
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arr o At <t © s wey & fie ol
¥ FawY vt X % forg Ae¥ ¥ v
wet Ay 1 gt mff sw g ot
X ITH ot AR | IR e
wror ¥t 1 ut } fr & 1R 9T
o | gt & F Ay DY v g F
TR TC W WA F2TT ff vy § &Y

Iasr W v Y gy

qOA qeard ¥ qyy gy fie ee
wRw Yt #fiere J qg By fear & fr
TG i & 07 ¥ WP W awwer
I oY Tt AT sy F el w
det firqomd | 77 &F e ftweard e
& arrerer g e gt srgt ey e worg
TR Y wiw v §, qre ¥ oww o
T &1 ¥ I e ity we
fear wmar & o1 QAT FW F AT TRV
T g omar § 1 fare e 9o 2w
¥ ad @ 1 IEw T IHE HY
¥ FT f2gr 74T ¥ QT ITHY WK TOAT
T § 1 ad) g qwi W o faga
A

& qawar g iy st st ) wew
MM EIRME I Naauyrgy &
JaH! AT JET oo § wg ) faard
ot ¥ fagre &t form feaT @ 1 gaTd SO
wiw & 35 o fred g &1 w@ &
frgsT g gomsT ware v & a7 ag qdf
IAT AW T | qZT @A A HT HRT WY
T frear 8 AT ¥ oH WA F
fag oo 7 & | qwmR A oA
T ST HiFE, wETd grR O 9%
2 &t & wyowy sy £.8 & Ty qor
AT | G T T TT 57 J2ar7
WY urer 87 fox are & W gl
2 afer TP ¥ T g3 wiwd
¥ | fgw o § | oF oA agt
T w g g e g ¥aw
w2 ¥ WY 9T W 97 i Tanr
3 frarar e £ S 3 wafepr AT
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[ﬂ't H‘t‘lﬁ!‘]
qT ¥l 9T wawr feur & ﬂ'tt v
feafax ¥ wra ff g {1 R A
AT W A Y wua § | e ¥
ara X T A A T AR G H Y
A § T T QYT AYT AGW TE AT
§ ¥frr oree x9 A W § e gaey
ww gfer w1 waer frar amg) w419
ey & farg Srary r NI FY § I7 R
FT qe §r iy | wwar oWy
1S ¥F & T T T T 1A I GFY
¢, fradr T oo ST RAT 3 T WY
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DR, G. S. MELKOTE (Hydéerabad):
Mr. Speaker Sir I Lidarlily whelconie
ihe. economic programme that has
been announeed by the: Prime’ Minister
ang- the Government drid- the- Ordin-
auce that has been promulgated: A
new. climate is. prevalent in the coun-
try for the past one month: or more,
and, those of us who know the situa-
tion. that was being created- and the
atroosphere that was prevalent in the
colmtry during,the past several.years
are. happy, that a. welcome change is
taking, placa There is a proverb in-
all our vernaculars, Arumbhasuru. We
start wellr and then slide baek. very’
quickly, intgrcomplacency: Thd- prices
are coming down, no doubt, though
not sufficient.to hit the. cormmonman’s

imagingtion, Even then he welcomes

th‘e‘ smiall ‘change that has taken place
But under the Ordwiance they expeet
a good déa] of effort ang-effect: which:

for Economié Progress (Mot.)

should be welcomed by the house
wives in the house.

12.30 hrs,

[SHR1 C. M. S¥EPHEN in the CHuair]

Sir, we have been hearing. every=
where. that government officers are
reporting to duty punctually, that the-
trains are runming to time, that, cor~
ruption is going- down, the corrupt
officers. are being punished and that
the blackmarketeers: are being hauled-
up. Everything. that is happening now
is being welcomeq by the people. This
is a thing which should havé come
much earher But,, even as it is to-

day, We Welcome 1’c Though late, it
i§ Bétter late thau never,

We are now tHinking! and- tatking of
the economiic progréithrhes. Several
plans werg! plHedd! Yettie the colihtry
duringt tHe: las¥ 27 oF 28 years. We
started: very well: Such of us who
have béen able td go round the world,
ir both ver§: well developed as* well
as under-developed countries; coun-
tries which were under colonial do-
minatiori atnid- have: néW” become inde-
pendent; can compare our condition
with the? conditiofis obtaining. in those
countriesi After making that com-
prison I' should congratulate the
people off Imdia! and the Goverament
for.- the progress that they have been
able to achieve during the last 27 or
28 years: I do pot thing there has
been any country in therworld where,
under the conditions that existed as
the colorial rule in India similar pro-"
gress could have:been mad¢ in such a
short time, The progresys that has
beenn made by us- i colossal in every
direction—in  agriculture, industry,
education] health. and. so” on. Let us
not cogmpare durs€lves: with China!
Russia, Germanyror Japah, because’
they were not- under ther heels of
foreign dominatioti: They were in-
dependent amd: tHeir wealth wag 6t
plundered by the foreigheid! Wa'
started from- scrateh arid® within® 2%
years- thed developmeht: tHat: w&' Havé
made isa respectable-thitipg which iy
other’ country’ simitérly sitdatel! cotita™
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have achieved. All this has been very
good.

What the people say is that some-
thing better could have been achieved,
Something better could always be
achieved. 1t was not doneg because
the Government or the plauners have
failed, the people as well as the nation
have failed. The planners did not
execute or implement the plans pro-
perly and the Government failed to
take recourse to certain methods
which they are now taking by hauling
up the black-muarketers and others

It is extremely nice to fimd that
within this one month there has been
a new atmosphere of confidence, of
ability to stand on our own legs, to
come forward and face the situation

id do better, an improvement in our
character. But what is available to-
day in the atmosphere, such situatious
did arise in the past. We had wars
with our neighbouring countries, when
Ordinances were promulgated, we d:d
good work, there was industrial deve-
lopment and progress, more produc-
tion in every direction anq more work,
But, then, as soon as the Ordinat.ces
came to an end, we reverted to the old
condition. Thig is the thing which we
have to be very careful about,

During this period I have been go-
ing round and meeting the people. I
have come across certain things which
have not come to the notice of the
Goverument. We go to the market to
purchase something and ask them for
the price list But when we ask for
an item mentioned in the price list,
somebody from inside comes forward
and says “I am sorry, that item is out
of stock; it is sold out”, which in
other words means that he is not pre-
pared to sell that material at that
price. To safeguard himself, he has al-
ready prepared a bill and kept ready
though he has not gold that item. All
these things are taking place every-
where. People no doubt come in time
but what is the turnover, the work
that, they have been doing in Govern-
meht offices? Nobody seems to attend

New Programme For 44
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to this. They are sliding back again
within the course of one month. This
is occurring in every field of ackivity
Student unrest is over, Do we permit
them to go back to the same condition
and not learn? The nation’s merale
has gone down in every field of acti-
vity., It is unnecessary to blame any
particular party., Every one of ug is
culpable with regard to such things
and, therefore, this is a very good
opportunity for us to look round and
e how we are going to manage our
affairs jn future. If that aspect of the
question is not in the forefront of our
mind, this ordinance will again be
fruitless. It will again end in the
same chaotic condition that we have
seen all these years. Therefore, I
would like to spell out a few things.

Hoteliers have brought down food
prices by maybe five or ten or fifteun
paise. Is that sufficient? Long back,
my 1953 and 1955, when I was 1n
England 1 found you could give a
shilling, worth about ten annas, and
take a plateful of 64 or 65 varities of
foodstuffs with two shices of toast, and
by paying a lhittle more you could sit
at the corner and eat a stomachful for
less than one rupee. Is there any
such scheme in India and does the
poor man get this kind of facility,

SHRI ¢ SUBRAMANIAM: What
about today? At that time for two
annag one could get wholesome meal
in India.

DR. G, S. MELKOTE: 1t ig not a
question of ten or fifteen annas; it is
a question of policy or method. Can
a poor map go to some place where
he can get well-cooked, nice, healthy
and nutritious food, what he wants?
If he cannot get this what is the Gov-
ernment therefor? That 15 what he
asks, Whether it is cloth or residen-
tial quarters or anything else, what
are we doing to attend to the commmon
man’s needs,

The people in the ancillary Wdus-
tries come and tell me that the things
they produce go to the bigger indus-
tries and so they are not available in
the market. Suddenly overnight they
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disappear, So, what is happening with
production? On the one side you want
to increage production, amd on the
other side the material is not avail-
able. There should be g cell in the
industrigl or labour sector where such
complaints could be received and im-
mediately attended to so that we get
the material, Otherwise, our efforts
will again prove fruitless, We will
not be able to produce.

Such things are occurring even under
the ordinance. Thege things do not
come tg your notice, It is the people
who come in contact with the workers
in the fleld who know these things,
Hence, I am placing these things be-
fore you. Therefore, every aspect of
the common man’s needs has got to
be attended to. There should be
voluntary cooperation of the people
to find out what difficulties the com-
mon man is facing angd there should
be a cell to which representation can
be made and the position rectified
immediately. If such a thing takes
place, this ordinance would be effec-
tive and fruitful and many of the re-
liefs that the common man is seeking
can be giveu.

I congratulate the Prime Minister
again on this wonderful new atmos-
phere that has bcen brought about and
I only hope that complacency will not
prevail and that progress in the eco-
nomic field will be sustained.

sfY a1 fag (2T ) : AT AT,
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SHRI' AMRIT NAHATA (Barmer):
Mr:. Chairman; Sif, it. is- too early. to:
make - any objectiize- assessment of: the:
emergency or the  Historical signi--
ficance- of the emergency. Still ene
should loek at this historical turmimg:
point with some depth. Some nighs.
tist: opposition leadens: are- tryinge 'tos
abseolve themselves and: escape from:-
the responsibility of-all their attempts:
to create chaos-iir this country by-sam=-
ing- that' Jayaparkash. Narayan: overs
stepped his limits' and he has been
the cause. for- their: incarceration. L
think they are very mistaken: Jaya=.
prakash: Narayan: and: hisr assooiates:
were just a: eatialystc They- also say
‘that: alt*this: emergemcy has- beemn: pro=-
claimed’ tor preserve the power- of ther
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Prime Minister-alone. This again is a
very mistaken understanding of the
situation: They do. not. realise that
Prime Minister, Mrs. Indira Gandhi
is only a chosan instrument of certdin
historical processes, of destiny and of"
some basic fundamental and far-
reaching changes that are inevitable
in our social structure.

What we have seen.is only one as-
pect- of the situation, the political® as-
pect. The Qppesition parties were
determined to destroy the foundations
of democracy and this proclamation of”
emergency is. to pravent chaos and’
anarchy overtaking. all of us.

It has: been said that. the Indian
saciety is: traditionally an open
soeiety. It is- true that the- Indian
soeiety has been traditionally open,
tolerant, demeoecratic and. very deep.
But let us not forget that this tra-
ditional openness, this traditional
depth; the depth - of.a great vast ocean
of hwman spciety that is India.is con-
taimed . by rigid, irm. and, rocky. walls.
and: some very firm foundations.
What were these foundations. and.
what: were thosg rocks that. confained
the- society? Fhe caste system, a very
righdi and ipflexible- caste system. A
birthi-oriented: seciety, a society in
whith- birth. determined the . status and.
ths place of an individual, the station
of. the-individual in-the society. Non-
expectancy of power. A layman.could
never dream that:he- could be: a Raja.
or a Rami; Religiony and®fear of. God,
religiouts- fear of the- next world and.
cerfain moral values. Within this
very- rigid: frame-work. the: Indian
soctal ondepr funetioned. During. the.
lasyt so. many, yeaxs; gradually, one’
after anothen, all: these- walls have
crumnbled. The- foundations- have
givem way and; the:last wall, that was
trying tos confain: thisy social. . fabrie,
the-wdl. of lagv -and order, the wall of
poditical- simhility, the wall. of: State
aughority, the- wall. of: the: coercive-
machinery of the State, that wouwld:
have crumbled if the Opposition had
a ffee play.” This emergency had pre:
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" vented that wall from crumbling Tt ‘
prevented the tidal waye :of marchy :

trom avertaking our entire zystem

But, let us not torget to look at the
other wallg' ~‘that  have crumbled.
Caste. The caste system was gradual-
1y disappearing. Fear of God was

disappearing.: - The  birth-oriented
‘society was giving place to a society
in which possession became - every-
thing. . Al} ‘norms of discipline, anl
norms of values, all norms of a tradi-
" tional, social behaviour have vanished

and there was. anarchy and chaos in.

all aspects of our life, economic, finan-
cial, social, moral and political. Take
the economic life of our country. Dr.
V. K. R. V. Rao was talking about

textiles. Japan . is not a socialist
country. By law they have fixed 1000

standards of varieties of cloth and

Japan 'is an affluent country. Here,
in this backward, poor, developing
country of ours we have one lakh
varieties. Naturally any student of

economics will teli you that with more

varieties, lesser scale of production,
the economies of scale do not operate.
The costs ere hizli. Millions of rupees
are spent on .advertisement.  Then
there is. cross transportation. The
cloth produced by Delhi Cloth Mills
goes to Karnataka and Binny cloth
comes to Delhi. There is considerable
anarchy, total loot. I am entirely in
agreement with Dr. V. K. R. V. Rao
if semblance of discipline is to be in-
jected in Textile economy, standardis-
ation is necessary. I am not talking
about -nationalisation. In emergency
we should bring in a sense of urgency,
production with speed. :

standardjse textiles and bring down
the costs. The, quality of our textiles
is comparable with any textile in the
world. Since. our costs are high we

eannot export them. If we. standar-

dize it, the casts will come down and
we wi;l be in a ,po$;tzon . to expdrt

‘;’here 18 chms and amu'chy m all

”aspects of aeofmmy Thousands of
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We have to -
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.are there with different brand naimes. .

and there is loot and plunder every- B
where: T ,

m trade, the qaditional valies of
birth-oriented soclety, religion, 'mor-
ality ‘and fear of God, they are all
gone. Most obscene and vulgar styles
of living have replaced that.” If there
is one thing for which I must con-
gratulate the PFinance Minister, it
there is one thing to have enthused
the workers it is this attack on this
obscene and vulgar style of living
which is found in flats, black money
and all that. What a shameful living
is it? An over-whelming majority
is living in a pathetic condition.  They.
are starving. A handful of people
live in flats of marble with floors of
silver and roofs of cutglass, with a
number of air conditioners anq what
not. This is what I am referring to.
That is the entire economic life apart
trom blackmarketing and profiteering.

We have been saying—produce
more or perish. My friend from
Maharashtra was telling you about the
cotton growers. Two years back we
imported super fine long staple cotton
from Sudan worth Rs. 100 erores. Our
farmers in Maharashtra, Gujarat and
Punjab “ave been producing the finest
cotton in this country. They invested
capital, lahour and knowhow, with
the result that we did not import a
naya paise worth of super fine high
staple cotton from anywheére. We are
importing medium cotton from Pakis-
tan. In super fine cotton ‘we have
attained self-sufficiency. They made
our country almost self-reliant in' it.
But what is the result? They have
perished in actual practice ‘bécauge we
have left the farmers, primary 'gro-
wers and cotton growers to the mer-
cies of market mechanism The re--
sult is not produce or perish but the
result is produce and perish. We have
to liberate the farmers from this mar-
ket mechanism We have to liberate
consumers from the greed and the loot
of the middleman ‘We' have to"Hber-
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ate the entire price mechanizm from
the free market mechanism which
stands condemned thg world over. I
would recommend COCOYOC declar-
ation to the Finance Minister. This
is mankind’s manifesto of the latter
half of the 20th century. Market
mechaniam stands condemned in all
the developing countries. All the
walls which contain our society are
crumbling. The foundations are
crumbling. Emergency can tempor-
arily help. For how long shall our
Prime Mumister stand with her back
against the wall which is being attack-
ed by the tidal waves of anarchy?
W¢ will have to build new walls and
new foundations. In this world of to-
day, capitalist laws and free-market
mechanisms have proved their bank-
ruptsy beyond doubt; they could not
deliver the goods; they have failed to
solve the problems of growth. So, the
only walls, the only institutions, the
only laws, the only values, which
can contain this social order and pre-
vent the onward surge of anarchy can
be the institutions and values of
socialism and nothing else. These are
the values where the dignity of man
iz assured. This 1s a social order in
which there is no exploitation of man
by man, in which the means of pro-
duction are owned by the State. Only
in this context can we realise our ob-
jectives. Let us have our perspective
and sense of direction before us, and
the gense of history in cleay terms.
It is only in this context that we should
view this magnificeny 20-point pro-
gramme. The implementation of this
programme should have that sense of
direction which is very necessary and
by this we will be able to bring a new
social order, a nmnew India of our
dreams. I say this, because, it is true,
the emergency has instilled a sense of
discipline and orderliness among our
people. People are coming to offices
in time. Students are going to schools
in time. But it is only a mechanical
observance of discipline. But, emer-
gency has also given something else.
People have heaved a sigh of relfef.
The entire population of the country
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has heaved a great sigh of relief,
after this emergency. New hopes
have arisen once again. A new re-
volution of expectation has gripped
our population. But that is not all
What you should do is that you should
involve the publi¢ spirited and the
committed workers in the implemen-
tation of this 20-point programme.
Mere climate of expectation and of
discipline is not enough.

Therefore, Sir, what we need today
is this, There should be a climate of
enthusiasm and that can be generated
only when we inspire the confidence
among our workers and the people
that this programme is a part of the
larger programme, to build a Tnew
social order, a new India, a Socialist
India. I don’t dispute the great, the
revolutionary and  historical signi-
ficance of this 20-point programme.
But still it is a modest welfare pro-
gramme, a relief programme.

My friend Mr. Genda Babu said,
unless we nationalise sugar, unless
growers are assured of fair price, un-
less standardisation takes place in
textiles and jute growers get a {fair
price and we earn foreign exchange by
exporting sugar and textiles, we may
not achieve much. For all these things
we must bring in some element of
State regulation and discipline among
these industries, which is very essen-
tial. Black money must be curbed.
Tax evasion should be discouraged. A
series of radical measures have to be
taken. For long there has been a
consensus in my party in favour of
demonetisation. We should convince
the people that we mean business.
Therefore, this is not just a programme
of relief to the poor man. This is
very important, because after all, what
are the tests of a progressive social
order, what will stop the tendency
towards anarchy? There should be
law and order, yes; there should be
social harmony, yes. 'There should be
& social order, as I said, which re-
leases, which liberates the creative
energies of man. So, this relief pro-
gramme wil] contribute a long way o
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releasing tHose' prodiictive  energies
sand' creative forces of man. Liguid-
ation of tax; land reforths, house sifes,
~upward revision of wagey are very
-majbr ftems and they should Be im-
-plemented. They will. enthiuse  the
rural poor to produce more. We
-should’ also set up new institutions,
new machineries for distrib@ting the
“inputs and for gwmg fiances. That
is a must. And'T am very ghad that
my leadership is engaged. in the task
of searchihg for such institutions and
searcliihg for such new  struetures
which. will involve. the people in the
task of distribution of finances, in-
‘puts and. in the implementation of
‘this programme.

But, Sir, as. I said. just. nows we
"have, to generate- the- climate. of- en-
thusiasm;. we hawe. alse to. restore the
-credibility. in. the people in the sense
“that we want. to. convines: them. that.
we really mean business. Example is
“better than. propaganda: An ounce of
-example is- more effeetive- than tous:
of propaganda by, All-India- Radio.
"That is.lacking. I am glad that: the
Congress President. has: now writtenr
to all. my nartymen.and leaders that
they shoulqn declarer their lamd. BRut,
“Sir, it.is.net enough te. obserste: the
“letter of the law. What- ig rrecessary
“is that. we. must. obserwve the spirit-of!
the law; We.should: set an example. of
austere. living and- we. sheould- déélare
our praperty.. If. our leaders- alse owrmr
"three, or four bungalows; they carmot-
“inspire, cradibility. in+ the- people that.
we mean. business. With these hopes:
T comamend: this; Twenty Reimt: Pro-
gramme .and.I. congratulaterthe Finance”

“Minister. for- the sense. of urgency
which,, he: hag. instilled ot Jeastt inc

hi;_ “ministry, and .alge, in other: minigs-
tries,. Buk here I, want to guaard:
ag,amsb one dangen. One lastr sen-
“tence. .

MR. CHAIRMAN: Mr, Nahata; vou.
have tiken. much. more, time! than
what' I allotted to. other people:
“Pléase eonclinde.:
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SHRI' AMRIT NAHATA: One sen-
tence I want- to. uttef. The warning
to our Ministers and othen leaders is
that now that there is no- politieal
challenge facing’ them,; there is-a real
danger that theéy my relapse back
into! complacence:

SHRI VAYALAR RAVI (Chirayin-
ki)Y' Mr. Chaifthan) Sir, 20th June is
a Historic dex. I musit say’ it-is &
lari@mardt: iif. the histovy: of our coun-
try.

Yesterday I was’ it rhy State—State
of Kerulw—where I found' that there
was d rétharkablé cHange in  certain’
areas. Th our Sthte’ the#se nionths are
called ledtr momths and the pﬂﬁe's*haﬁe
géhe up and the people are in great
difficulty to muKe Doth ends riest.
I found that ever in the viildges: the
price” of 'rice’ Has come down'to  the
extent of Ks. 1.20. It means; fér a
faniily with a minimum’ of R&. 3 as’
their earning, naturally, there is a con-
siderable chiange when there is' re-
duction in the price structure espec-
ially in the lean months. This is one
of the reriarkable® achievements after’
the proclamation of emergency. T do
not” want' to go. into detailed” analysis
with regafd to” this, There is a capi-
talistic prépagantfa machinery which
is utilising this oecasion to say that
we Have lost democracy. Heré I want
to. ask a simple question. What do
weé mean by democraéy? Is it ex-
plbitation” of the poor?  Definitel¥
‘Not”. Ag a labour leéader for the last
twenty-five years, you aré aware that
the poor labourers—agriculfura] lab-
ourers—and the poor magsés of our
country whicH consist of® o per cent
of the entire population have, Been ex-
ploited—I’ say,_ they. have been conti-
nuously expioited’ by the feudalists
and the vestéd® intérests. If Govern-
ment comes forward with a progres-
sivé measure to protéct.their interegts,
our judiciary is a stumbling. bloc for
our progress. As a result, the poor
agriculfurists, workers and  factory,
workers® are troubléd, For them de-
mocracy means. that. they should mot:
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be expleited, starved or they sheuld
die of starvation. They should feel
that they are not exploifed by the
capitalists and they must have a feel-
ing that in the democracy, for the
welfare of the people, everything
should e distributed equally. All
sorts of exploitation should be put an
end to. Seo, this emergency gives a
chance and a ray of hope t9 the poor
people. They have got enthusiasm
because they feel that today that kind
of exploitation is over, and here is a
Gevernment which has disciplined the
society. BSir, the emergency will check
gxploitation of the poor and they will
get some relief orn account of the im-
plementation of this 20-point econo-
mic pregramme,

Sir, I .do not want to go into sector
by sector. I want to lay stress on one
point and, that is, education. Edu-
catien has beeome very costly in this
country. No doubt, the Government
may give land to the landless but my
point is, are we giving proper edu-
cation te the children of the peer peo-
ple? Yes, a State likg Kerala has to
spend 36 per cent of the tetal re-
venue on education. There are two
hundred colleges and thousand and
odd secondary and primary schesls.
Simultaneously, we are running -elasses
for the higher strata of society whick
is resulting in eveation of twe sections
of sociely. We should not allew the
continuance of twe different standards
of education. In Delhi my son is go-
ing te a nursery schoel and I am pay-
ing Rs. 45 pm. as fees. Bul I hawe
also notieed that in another school the
fees are Bs. 20 p.n. Education has
been turned into an industry in cities

like Bombay, Calcutta, Delhj and .

Madras. [ want to stress here the
need for a soeial change. .If you want

the poor to get land, not only give
them dand but alse their children
should -be givem proper education.

The upper strata is spending black-
money on their children and thus gett-
ing -better .education. There is a
double aimosphere of twe sections of
society. Sir, if you lock into the stat-
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istics .of IAS, IPS, PCS and other
cadres you will find that 80 per cent.
of these successful candidates jn these
cadres belong fo the higher strata of
society. Naturally, they will always
collaborate with feydalist and capi-
talist higher-ups in the bureaucracy. .
Whatever emergency we  may pro-
claim, they will never allow the society -
to change. Se, Sir, the cost of edu-
cation should be reduced and I appeal
to the hon. Minister to consider this
point.

Now, I will go to the next point.
Sir, the farmers are dis-appointed on
many an .eccasion. If the production
of cofton, wheat or rice is more there
is no machinery te .confain it. The
prices of these commodities tumbhle
down. The farmers thus. start think~
ing as to why they should produce.if”
they are not going to get the reason-
able price. So, I request the Finance
Minister to look into this peint. When
we are asking for more production in
the factories and the fields, them we
must have the mechanism to see that
prices are contained.

My next point is about the co-re-
lation of pric, between agricultural’
production and agro-industries pro-
ducts. Today I feel there is no price
relation between these two. It is-
harming the farmers. Take, for ex-
ample, fertiliser. This is a very im- -
portant point. I believe when you
think of higher production of agricul-
ture then you must consider the co- -
r¢flation between the price-struetore of -
these items. I would like to mention
some wther points. Now, about popu-
lation. Sir, Dr. Karan Singh was
speaking the other day about the
population problem. I am  in dis-
agreement with him. I would like to
stress this, A propagan@a is = being
carried on in a big way that population .
is the only cause with whieh I dis-
agree. I fully disagree with the neo- -
Marxist approach to the whole of pro-
blem of papulatiorn. Of course, popu-
lation is one of the problems in the
country and it varies from State’ to.
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Ptate. But, we cannot say that it is
the only problem in the country. It
is said that twenty~five crores of peo-
Ple have been added. But, you should
not forget this fact that poverty still
remaing in the African continent
which is still under-developed. There
are other countries where poverty
still remains, The population of
Africa is only 300 million. Now. for
example, the population of Nigeria is
about 80 million. I was surprised to
read about Nizzria that during 1981 —
81, in Nigeria exactly 50 per cent more
population has been added. But, to-
day, Nigeria is better developed than
any other , African country. Even
though the population of the African
continent is only 300 million and it has
all natural resources, poverty is still
there. Therefore, we cannot say that
population is the only cause. Of
course, it should be contained. But,
development is the inevitable thing
which should be linked with popu-
lation. I saw some statistics in regard
to Madras and New York. It was said
that when thare was acute shortage of
power, population went up But, the
population is contained in certain
countries in Europe, because the peo-
ple do not want to have more child-
ren because of the affluence in society
Therefore, this problem is linked with
development and exploitation of nat-
ural resources in a counfry. This is
also a point which the Government
should take into consideration.

Then, Sir, I would like to mention
about the implementation of this pro-
gramme. The implementation of this
programme depends on the machinery
which you employ for implementation.
I would like to stress this point. You
are vesting more powers with the offi-
cers, with the bureaucracy. I do not
blame all of them There are good
people as well as bad people. The
point is, these powers may be mis-
used. I congratulate the Finance
Minister—Mr. Mahata has also men-
tioned about this—for the campaign
he has started against economic offen-

!
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ders. I read in the newspapers of
yesterday and today about the affiu-
ent living of people. I do not want to
use the word ‘obscene’. Of course, I
know that they are completely
obscene. They are living on the bleod
and sweat of the poor people, They
are living on black money. Therp &re
such people living in Vasant Vihar
and other areas. Of course, you may
not be able to check these houses in
Vasant Vihar where all your big offi-
cials are living. But, you must teach
them a lesson, You must tell them
that they cannot continue ip  this
fashion. I do not want to go into the
details as to how this affluence comes
about. If you go to Ashoka or Oberoi
or some other big hotel, you will find
that big parties are being given. Who
are hosting these parties? They are
all rich people 1Is it not a source of
corruption? Therefore, I stress the
need for implementation These
powers which you are vesting with
these officers may be misused. They
may use the powers for harassing
poor and innocent people. You must
take stern action against them  If
they show personal vendetta against
these poor people and they mis-use
the powers, the wholr purpose will be
lost There shoul@d be a committed
cadre of officers. committed cadre of
bureaucracy, committed set of people
who should manage this machinery
for implementation with the spirit of
the objectives of this programme
namely, the stopping of the exploi-
tation of the poor people, the welfare
of the society in general and that of
the poor in particular. We should
instil this spirit among them. Then
only, we can implement this pro-
gramme. Otherwise, we cannot.

Now, Sir, I would like to say some-
thing about the human energy. I am
not going to explain as to how we
should utilise the human resources
But, you must think on the subject
as to how the human resources should
be utilised. This is being wasted
You are talking about the waste of
water and waste of other things, But,
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please think over the waste of human
energy which is abundantly gvail-
able in the country. I cannot say how
yqu shonld use it, but, this should be
used fully and effectively.

With these words, I conclude by
saying that emergency is inevitable;
it has created n sencc of discipline
and a sense of invelvement among
the people and a desire for building

a new India,

MR. CHAIRMAN: I want to bring
to the notice of the hon. members the
fact that before us there are 40 spea-
kers more and the time at our dis-
posal is about 225 minutes. If all the
speakers are to get through, we will
have to slice down our time. Each
speaker will have to take a little care
about this. Every speech should be
contained within 7 minutes; other~
‘wise, half the members in the list will
not get their chcnce, At 5 O’clock the
Finance Minister will be called. Thege
who rise may kindly remember that
the time allowable to everyone is cut
down to 7 minutes. At the 5th
minute, the bell will be rung and at
the 7th minute the speaker will have
to close.

Shri P. R Shenoy.

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridih): With great
respect, how is it that at the tail end
the speakers are subjected to this sort
of rigorous cutting down of the time
whereas the previous speakers who
came forward were allowed after ex-
tension, crossing 15 minutes and
sometimes 20 minutes? This has been
operating rather unfortunately.

MR. CHAIRMAN: If each member
takes as much time as he wants, many
others who are asking and pleading
for more time may remember that
they may not be called upon at all.
So much time is taken, Anyway let
us start.

for Economic Progresg (Mot.)

SHRI P. R. SHENOY (Udaipi):
Some of the members in the list are
absent.

MR. CHAIRMAN: Please begin.

SHRI P. R. SHENOY: The Prime
Minister has announced a new pro-
gramme for the economic progress of
the country and the hungry millions
in the country have welcomed it whole-
heartedly. The programme has been
welcomed not because there is any-
thing new in it, nor because it covers
all the minimum needs of the common
man, nor even because it fixes the
priorities of the needs of the commmon
man in a rational manner hut hecause
it promises to give some immediate
rehief to the poor people backed with
a sanction that the Prime Minister
means business this time and also
that the Congress Party takes it as a
last chance for proving its bong fides
before the people.

No doubt, it is a small step. The
entire programme is a small gtep, but
it 15 a step forward, a step in the
right direction and in right time and
it 15 a step taken before a big leap
that the country is boung to take
before long. Some of the more 1m-
portant items of the programme are
to he implemented by the State Gov-
ernments, For this the State Govern-
ments require will and also funds.
Some State Governmenigs have no
will to implement some of the items
and some have no funds. In some
other cases, the State Governments
have neither will noy funds. There-
fore, the Central Government should
come forward to see that the State
Governments implement {his pro-
gramme and for this purpose the Cen~
tral Government should give sufficient
and timely aid to the State Govern-
ments. Where there are our party
governments in the States, the Centre
can enforce party discipline on those
‘Covernments to implement this pro-
gramme which is mnow popularly
known a<¢ the 20-point programme,

One of the points is fixing of mini-
mum agricultural wages. Sume State



63 New Programme for AUGUST 4, 1975

.Economic Progress (Mot.)
[Shri .P. R. 8henoy]

Governments have already fixed fthe
minimum wages. But it is long since
they ‘have béen revised. Home Htate
Governments have now ;taken steps to
revise -these minimum -wages, But
what is the use of gimply passing a
law fixing the minimum wages? There
must be a .machinggy to see that this
daw of minimum -wages :is implement-
ed. .Because the agricultural® labour-
ers-are completely ignorant and illite-
-rate, some assistance from the State
-machinery is necessary for them -$0
-get the benefit of the law. Some
agricultural labourers -at present get
their wages, partly in kind and that
system sohuld continge so that they
are .not foreed to use -their ‘money for
buying esgsential commedities at high
:prices;: The State Governments should
~quickly survey the nature and extent
of bonded labour because the whole
brogramme has to be implemented in
six months. All Ioans or advances
given for getting bondeg labour should
be completely abolished. The labour
conditions of domestic servants should
be studied. Carrying of night soil on
‘heads or by hand, pulling of rickshas
and exploitation of small boys and
girls in hotels ang restaurants should
be checked completely

‘Crores of rupees are necessary for
ngmg house sites ‘o landless poor
and weaker sections of society and
‘Tor putting -up houses on house sites.
‘Formerly, the Central Government
used to give some grants to the State
Governmerits for levélling of houge
sites. I am told that the Central
Government had stopped it. How can
the State Governments acquire hcuse
sites and level themi? How can ‘they
put houses on guch sites at a short
time if no funds are made -available?
The Central Government shouly see
that the State ‘Government gets suffi-
cient aid. In my State the State
Government has diven sites to fifty
per cent of the persons who require
them; for the rest it could not acquire
the necessary land because there is
ho money .and there is no-will to give
up Gofretnment land to the house less

v
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-peor, The .Gentyal .Government should
eome forward and .give, necebba*y aid
to the State. .The Janaﬁa Housing.
Scheme of the :Karnataka ub.yernmeijlt
will take more than hundred years to
implement without Central assistance..
I therefoie . sugg@ét that ‘the Iiffe In-
surance Corporition ¢t ITndia can come:
forward and help put up ‘houses on
those sites. The LIC has a 1ot of
money; it can ‘ittvest Rs. 1 crore per
day. But its investment poues into the
rich private gector companies; it should
;20 to the :pootr people ~who want fo-
‘buikd -Houses on sites .in -rural areas.
LIC can also -be -directed by the Cen-
-tral Government to give a .Joan .for
making :the Janata housing scheme a
‘suecess -in all .the .States. .LIC .ig giv-
‘ing-loan to .ts own .employees at a
wvery -lower. rate-of .interest. For clerks:
.and -others it.puts a lot of obstruction
in .giving that loan. .In banks also
ithey give :money and the rate of inte~
rest-ig obly four per .cent and most
.of the .officers -have houses worth
.more than .z lakh because they could
take- advanfage of this. This exira
.money wasted on big buildings could
sbe- diverted to the -Jandta housing
schemes go that it could succeed in
six months or a year.

In Karnataka the Lang Reforms Act
hag come-ints force. In my constitu~
‘eney about 40,000 tenants, have hecome
owners, They have 'te file applica~
tiens ‘before -a  tribumal .and .get .its
dectaration. The tribunal hag to .give
notice fo--the -land.lords that the
tenants -are the -owners, It appears it
will take more than 40 years to get
this - done .in -my constituency hecause:
there are 80,000 .applicants. The tri-
bunal gits once a month or so to dis-
pose of the applications and how many
can they dispose of in one-day. The
law ¥s in ‘favour of the tenants ‘but
the tenants are worried because ulti~
mately the ‘law may go against ‘them:
and it may tdke years for the dispo--
sal of the appli¢ativns, My suggestion
is that the tribunal should be made to
sit every day to dispose of the cases-
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Additional tribunalg should also be
formed sp that all the cases could be
disposed of within six months,

And another thing is that there are
about 40,000 people in my Constitu-
ency who were tenants who have r.ow
become the owners of small landhold-
ings. Consequently about 10,000 peo-
ple who were small holders have now
become landless. They have Inst
their lands and they have now become
landless people. There is a provisioD
in the Act that ecach of these landless
persons can be given compensaiion of
Rs, 2,000/~ immediately. But if these
landlesg persons are to be given a
compensation of Rs, 2,000 each in the
entire State Government would require
an amount of at least Rs. 25.0 crores.
The State Government has no funds
to give this compensation. The Cent:ie
should provide funds to the State
Government {or this purpose. It this
compensation is not given immediately,
the small landless people may be
asked to contribute this amount as
their share towards the industries—
especially the agro-industiries—to te
starteq by the State Government <0
that there may not be any loss to
them,

Sir, the Minister has said that
priority will be given to continuing
irrigation and powey projects. In cur
State, Kali Hydro-electric project is
a continuing project anq Haladi hydel
project is also a gimilar project. Some
steps should be taken for implement-
Ing Kali Hydel Project, Haladj Hydel
Project, Krishna River Velley project
and Cauvery River Valley Project.
All these projects are continuing pro-
jects. But there is no fund to con-
tinue these projects. Therefore, the
Centre ghould see that these projects
are completed before it jakes up the
giant thermal project. 1 am told that
there are some vested interests in
taking up these therma}l projects in
preference to hydel projects. Hydel
projects are cheaper than thermal pro-
jects, Thermal projects gre very cost-
ly. 1 do not know why Government
wants thermal projects in preference
1212 LS-3
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to hydel projects. I am sure there
are some vested interests in this
There must be a probe into this and
the Minister should explain why ther
mal projects are preferable to hydel
projects and tell us what are the im-
port contents in thermal projects. Sir,
since there is no time, I conclude,

SHRI ARJUN SETHI (Bhadrak).
Mr. Chairman, Sir, to provide ecuno-
mic equality to the vulnerable sections
in the society at an accelerated rate,
the New Economic Programme announ-
ced by the Prime Mimster gives top
priority on the speedly completion of
proper land records in co-operation
with the local people, the implementa-
tion of ceiling legislation, vrovision of
house sites for the landless, review of
minimum wages to the agricultural
labour, abolition of the feudal practice
of bonded labour and the moratorium
on repayment of private debts in rural
areas, Sir, since the time at my dis-
posal is very short, I would like to
confine my observation to certain &s-
pects, that is, moratorium on rural
debts and agricultural labour pru-
blems. Sir, I fully agree aud support
the declaration mades by the Prime
Minister regariing the moratorium en
the loans in the rural areas, But I would
like to draw the atiention of the
Minister to the fact that the obliga-
tion that binds a debtor to his cieditor
is in most cases unwritten and i
therefore virtually beyond the purview
of the law, Moreover, the debtor may
not feel emboldened to seriousiy deny
that obligation till he is sure of an
alternative source of credit to meet
his farming and other requirements.
The Union Government’s decision {0
set up as many as 50 regional banks
by 2nd October is welcome evidence
of its determination to free the rural
poor from the clutches of the usurious
money-lenders, But the quickest way
to break the stranglehold of private
moneylenders on small farmers and
the rural poor will be to activise
primary cooperatives credit societies
which already cover more than 50
per cent of the villages. But at pre-
sent most of the cooperatives are
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controlleq by big farmerg whose first
concern is to protect their own inte-
rests. They invariably belong to the
higher castes, are the dominant group
in the villages and corner most of the
credit. In fact, no concerted effort
has been made go far even to identify
small farmers. The cooperativeg have
not laig down any criteria to deter-
mine which peasants constitute the
weaker sections of the farming com-
munity. Lastly the procedure for
geiting loang should be made simpler
so that the need of the farmers is met
at the earliest. At present the proce-
dure jg cumbersome.

The labour force which constitutes
nearly 9 per cent of the total popula-
tion has been the most meglected sec-
tion 6f the Indian society, despite
various plans stressing rural develop-
ment. There already exists enough of
legislation to effectively deal with the
farm labour problems. But what has
been lacking is its implementation
through state machinery. Almost all
the Stateg have flxed the ‘minimum
wages’ without any machinery worth
the name to implement them. The
difference in the minimum wages fixed
by various States under the Mnnimum
Wages Act also need to be looked into
and made uniform.

The economic programme announ-
ted by our Prime Minister is certainly
going tp improve the lot of the com-
rhon man and the villager in the
countryside if it is implemented pro-
perly and enough care is taken to
rectify the procedures and tone up
the machinery which is at present at
the helm of affairs. Otherwise, the
whole purpose of this programme is
¢ertainly going to be defeated. In the
past, we have had many economic
policies but the same have not been
implémenfed because the machinery
is not committed to implement those
policise. So, T urge upon the Govern-
ment to look frito the implementation
aspect of the problem. Qtherwise,
the wholé purpose of this programme
may bé defegted,

AUGUST 4, 1975

New Programme for 68
Economic Progresg (Mot.)

SHRI GIRIDHAR GOMANGO
(Koraput): Mr, Chairman, 8ir, I sup-
port this 20-point programme because
out of these 20-points, 10 points are
directly related to the tribals and the
rest 10 are indirectly related to the
tribals and weaker sections of the
society. Sir, I hope, by this economic
programme the gspirationg of the poor
will be achieved, at ¥east, to some
extent,

There are three matters which are
highly essential for the economic
development of the tribals. And,
there are a number of protfective
measures in thig programme. 1 will
deal with the economic programme
first because the Finance Minister has
brought this motion before the House
for discugsion: .

Sub-plang by the various State Gov-
ernments are yet to be finalised and
it will require some time. Finance
for the Sub-plan should be given by
the State ag well ag the Central sec-
tors. Out of Rs, 500 crores, Rs. 200
crores have bheen earmarked for the
tribal development by the Centre.
The State ‘Governments have yet to
earmark money for the Sub-Plan, The
Prime Minister has also written letlers
to the Chief Ministers asking them to
submit the Sub-plan. She also men-
tioned that instead of waiting for the
finalisation of the sub-plan, they
should start implementing the sub-
plan. If there is any change necessary
at the implementation stage, it can be
changed,

Cooperatives and banks should be
given full scope in the villages. As
the bankg cannot go to the villages,
Cooperatives should be given full
encouragement to go to villages. The
laws of the cooperatives also should
be revised so that they can serve the
poor people in the villages more effec-
tively than the rich who monopolis®
them,

The Central Sector which bas 1
earmark its allogations to the Sub-
plan, hag not done so as yeh, Oply
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the Agriculture Ministry has earmark-
ed a sum of Rs. 193 crores for the
triba] development. I vequest the
other Ministries of the Government of
India that they should follow the
example of the Agriculture Ministry.

Strictnegs in the Government ex-
penditure is highly essential. Suppose,
a tribal project gets Rs 5 crores and
out of this—the administrative expen-
diture is Rs, 2 crores, we canot{ say
that Rs, 5 crores is the expenditure on
- tribal development. If the State Gov-
ernment has no money, then the
Centre ag well as the State should
bear the expenditure on {ribal deve-
lopment. That is what our Constitu-
tion says.

Abuvut economic measures, diversifi-
cation of money from one project to
another should be stopped. If the
money is diverted in the name of lapse
of that money, then all our pro-
grammeg which are given in the Sub-
Plan will be in a different shape,

About protective measures, there
are a number of acts and laws on
bondeg labour but the implementation
part of it has not yet been eflectively
dealt with because of lack of person-
nel. In the sub-plans there are a
number of programmes which have
been suggested. One programme is
the abolition of liquor shops in tribal
areas. This is one of the policies
which hag been accepted in principle
by the Ministerg from all the States,
that liquor shops in the triba] areas
should be abolished. 1 would submit
to the Government of India that they
should give a direction to the State
Governments that they should accept
in principle to abolish those liquor
shops from tribal areas before the 2nd
‘October, the birthday of Mahatma
Gandhi, who wag in fact the founder
of the prohibition policy.

The most important thing in deve-
lopmental administration is the im-
plementation of the plan programmes,
Now there is a duplication of agencies
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in the tribal areag which creates com-
plication in the administration. The
result is that there is no cooperation
and coordination between the different
departruents in the tribal areas. The
suggestion given by the Government
to have a single-line administration in
the tribal areag and the project area3
for implementation should be accept-
ed. The States may have different
administrative measures but single-
man decision and single-line adminis-
tration is highly essential at the pro-
ject level so that the project officer
will decide quickly and achieve a
time-bounhd programme,

The ladder system in the adminis-
tration is necessary. But there should
not be more ladders by which the
files could not reach the table in time.
There should be a lift system of
administration at the project level fo
take quick decisions and give direc-
tions. The project officer should take
spot decisions and he should not refer
even small points to the State Gov-
ernmentg or the Centre.

The land is the most important
problem of the tribals. Even though
there gre number of laws on this pro-
blem, all these should be implemented.
A survey is yet to be done. The dis-
tribution of land to the tribals should
be gone. So far ag ownership is con-
cerned, it should be implemented from
1947 onwards, because alienation of
land {s an acute problem among trib-
als. Therefore, so far as land distri-

bution is concerned, all the laws
which are there should have effect
from 1947,

I need not refer to bonded labour
and rural indebtedness and othetr
points, But I will gtress more on the
administrative line and the economie
meagures because the programmes are
brought forward by the economie
Ministry. Coming to the sub-plans
which are being adopted by the Gov-
ernment of India, they should give
directions to the State Governments
that these will have to be discussed.
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But, before discussion, ag the Prime
Minister has mentioned in her letter,
_they should give direction to the States
that they should start immediately
proposeq number of projects which
are yet to be implemented. I hope
all these problems and programmes
will be covered by the sub-plans,

Coming again to the prohibition
' ‘policy, I would say that if the State
Governments take the stand that the
revenue which they earn by way of
excise duty on liquor ig essential to
them, then out of the money, which
is given for the development of tribal
areas, this money may be deducted
‘and given to the State Governments.
In any case, they shoulq accept in
principle the policy of prohibition and
implement it immediately,

1 welcome the measures guggested
by the Prime Minister. The imple-
mentation of these measures is more
important. Now the implementation
depends upon the bureaucracy. The
.politicians are the policy-makers. The
people have to get the fruits out of
the bureaucrats and democrats, 12
jmmediate steps are not taken, parti-
cularly in the backward and tribal
areas the implementation of these
schemes will be a long drawn out pro-
cess and naturally the fruits the people
will be able to get only after a long
time with the result that the object

and aim of quick justice will be
defeated.

With these words, I support this
programme,
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o ¥ & wgr g g fv o weTA
Hq&Y off 7 wifex & w7 & f5 oz wshiy
WTHAT TR $T HRAT §, O FAT Fgraa
2 fo aar 7d & a3 a% VA A% A, 3
0 & ST ifgd | gErT AT vy
2 fr srarerg are & 1 W F AE
8 7Y aefy | Y FFT I TG EA
¥ o are &y gy, fod wra? wrga
dor & <X T 9T § 1 W I e
gyt fufasr sd=d & A 1 fwrery
¥ & w5 Tl § e w7 faar @,
¥ e ST A ATH T ST AT
wifgd | W AT T qR I
Ty T Ay #E wEw A qu ag)
wT ¥R |

g & & WG wver § WA
¥, ¥ S g3 sl #Y wrer § g
At ¥ sfy ger W & W @ fE R
WA 10 9IS S(1aw ¥ 4K g aV FF 10
qr oot s S MY 3 R |ar
99 A guEr AR aReE @ aif ag
B &7 FYSTT HFT qH |

SHRI KARTIK ORAON (Loharda-
ga): I rise to welcome this 20-point
econamic programme which the Prime
Minister announced on the 1st July,
1915 As far as emergency is concern-
o3, by now, everybody has come to
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know what it i3 about. Emergency
was a must. Without Emergency,
this 20-Point Econpmic Programme
was also not possible. Therefore, they
cannot be taken in isolation, There
must be Emergency to implement the
20-Point Economic Programme and,
without implementing the 20-Point
Economic Programme, we cannot
honour the commitment that we made
in 1971-72 when the people had given
a very massive mandate to our leader

and our party.

I must say that so far as the Prime
Minister is concerned, it is not a new
thing that she bas done. I hope, all
hon, Members here are aware of what
the Prime Minister said in April, 1971.
1 quote:

“We do not have all the time in
the world. We must make a dent
in the next three or four years at
the most.”

Her intention wag correct, She wanted
to do certain things. But the reac-
tionary forces raised their ugly heads.
You are aware of what happened in
Bihar, what happened in (Gujarat.
They wanteq to pull down the demo-
cratically-elected Government. There
were gheraos everywhere. The nor

malcy in public life was disturbed.
Finally, they took such a path that
they started calling the armed forces,
the military, to revolt These were
the things which stood in her way of
implementing progressive policies and
programmes. So, this is not a new
thing. It was in her mind to do &l
these things. She wanted to imple-
ment them. But she was put in such’
a tight comer due to Bangladesh war
angd all sorts of agitations that she
could not do it. You are also aware
that during the last two gegsions, this
Parliament has not been able to func-
tion in an effective manner. These
are the reasons why she could not
implemént her progressive policies
and economic programmes,

Sir, in a lmited ¥ime at my Qispo-
sal, it iz not possible for me to g°
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through all the 20-pointg of the Econo-
mic Programme, I will make a sweep-
ing reference to some points and con-
centrale on one or two points

The No, 1 point is to bring down
prices of essential commodities, 71his
is one single factor which has hit the
common man most, that is, ithe spiral-
ling rise in prices of essential commo-
dities, The vigorous steps had to be
taken to prevent black-marketing,
hoarding, etc. @ There ig already a
wind of change in the country and
the hard hit people, particularly, the
weaker sections of society are getting
relief from this 20-Point programme
because it has already tiaken shape.
The trend of prices has come down.
If this had not been done, many milli-
ons of people in our country would
have been exposeq to the danger of
starvation. In some places, we are
not getting essenfial commodities, We
must have Government godowns and
cooperatives run by educated unem-
ployed and facilitate them to run
shops. The Government shou.d issue
permits to those dealers who are ¢o-
operating with the Government at the
present juncture and who have clean
records in the past. This 15 how we
can remove the Thardships of the

people.

Another - important point that I
would like to stress is the implemen-
tation of the land ceiling, speedier
disposal of surplus land and compila«
tion of land records, So far as this
is concerned, I bhave to make a sub-
mission. There must be an inadvert-
ant emission here. The Prime Minis-
ter in her broadcast on July 1, 1875
hag gpecifically mentioned—~I guote:

“A special care will be taken to
ensure that the tribal peaple are
not deprived of their land.”

This §8 a very gerious problem all
over the country. Today we are not
eduested enough to take advantage of
the comstitutional privileges. ‘They
have taken gver lands 't6r big projects,
like, 'the Heavy Enugineering Corpora-
tion, Ranchi, the Bokaro Stee] Plant,
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the Rourkela Steel Plant, the Ehilai
Steel Plant ang al] other big projects.
They are all located in the trbal
areags but those tribal people have
been denied jobs under spme pretext
or other. We have removed Maha-
rajag and Zamindars, but they have
been replaced by the Managing Direc-
tors anqd ‘General Managers; they do
not care for the tribals who have
given away their lands. Government
should “eplace such officers who do
not toe the line of Government policies
and programmes. This js a very seri-
ous matter so far as tribals are
concerned,

A very striking feature ig that, des-
pite Special Tenancy Acts preverting
the transfer of tribal lands to the non-
tribals without the permission of the
Depuly Commissioners, transfers of
tribal lands are taking place on an
alarming scale. This 1s because, In
most cases, the Deputy Commuissioners
have their own vested interests and
they cannot go against their own
kith and kin.

There are a large number of cases
where the Deputy Commissioners are
acquiescing in the transferees and a®
a result, there are many tribals who
are now gerving the money-lenders
from generation to generation. There
are cases where 15 to 20 acres of
tribal lands are lying with the money-
lenders for a paltry sum of Ra 100
or s0. This is how the tribnl are
being sucked of their blood.

Housing cooperative societies are
another novel method under the guise
of which many lands are being grab~
bed from the tribals. You will e
surprised to know that, in Bihar, in
Ranchi, 30 acres of tribal lands were
taken away by the employees of the
A G's office for ecooperative heus
ing society. They went in Tor Se
cond Cooperative of €843 acres.
They brought the tribalp dffer getting
therh drunk and paid them oudy.
Rs, 500 or so and made them sigh
against Rs. 13,000/-. This was dune
in 1972. This ia a very serious mat-
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ter. In gpite of there being the Sche-
duled Areas regulation, which was
intended to restore illegal transfer of
lands, nothing worth the name has
been done by the Deputy Commission-
er, There are many cases in Banchi
where the Deputy Commissioner has
acted against the interests of tribals,
but he is going stronger and cannot be
transfered. He appears to be having
some pull and, therefore, he is not
being transferred. On the sthe:s hand,
there was a Deputy Commssioner In
Dhanbad: he protected the interests
of tribals; the tribals felt that there
was somebody to protect thei; mte-
rests, but immediately he was irans
ferred ang made Registrar somewhere.

I am getting a large number of
complairts from the tribals in Rour
kela area that all the tribal lands in
the vicinity of Rourkela are being
grabbed by businessmen ang in spite
of repeated complaints, Government
cannot take any action. Government
is helpless. 1 recewved two compluaints
from Madhya Pradesh, Bastar Tistrict,
where two tribals took loans of
Rs. 5,000/~ each from the Goverarant,
but even after paying off the loans,
the figure was gtill shown as Rs, 5,000
agsinst their names. The lands were
auctioned, but the Government could
not do anything for them. I wrote to
the Chief Minister, he could not do
anything. we were only told that it
was not that everything was taken
away, only something hag been taken
away.

On 25th July last, Shri Dilip Singh
Bharia, a tribal MLLA from Jhabua in
Madhya Pradesh cited five harrowing
tales of iribal eoxploitation. Five
businessmen grabbud 100 to 200 acres
each from trivels by fraudulent
means. Thede tribals are serving, in
their, own fields, but the harvest is
being, reaped ' by the businessmen.
Btrangely enough, they arc leaderg of
sorme party or the. other and are getts
ing- protection under the grab of being
ieaders.-

AUGUST 4, 1875

New Programme for 8o
Economic Progress (Mot,)

What is true of Madhya Pradesh is
equally true of Bihar, Orisgq and other
States. I have not hearq any comp-
laint from West Bengal. .(Interrup-
tions). All these things should be
looked into,

Shri D. K, Borooah the then Gover-
nor of Bihar, rn 13th Novembe», 1871,
while addressing the oificerg at Raj
Bhavan premises, at Ranchi, said: “If
any officer is found wanting in dis-
charging hig duties {owardg the tribals,
it woulq be rocorded as adverse re-
marks in his Confidential Report”.
But he did not stay long enough to see
that i1t was implemented.

It ig the policy of the Governmennt
of India to see that only such oflicers
would be posted in tribal areag who
would have zest for development and
interest for the welf.re of scheduled
tribes. This, however 15 nol being
implemented and I am afra:d, if this
fs not implemented, a very magna-
nimous scheme of Sub-Plan for all
States for the tribal welfare would te
a useless paper exercise. More
emphasis should be laid on the chuice
of suitable officers for trioal areas. 1
would urge upon the Government to
come forward with special legiclat.on
for a model Act for the prevention and
restoration of fraudulengy trunsfer ot
tribal land to th2 non-tribais and ask
the Stale Governments to implement
tt rather stringently. It should be
made a penal offence to be in wrong-
ful possession of tribal land. Tbhe
tribals must have the bencfit of the
emergency Thig is my request.

Finally, Sir, T would request the hon.
Finance Minister {0 a<dd the follow-
ing in the words of Prime Minister in
her broadcast:

“Special care should be iaken to
ensurg that the tribal people are
protected against fraudulent transfer
of their lands ang it would be made

- penal offencg for any non-trihal to
- ha in wrongtul possession of tiibal
lands and in flagrant viglation eof

i [
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special tenancy Acts prohibiting such
. transfers.”

If 'the hon. Finance Minister cannot
accept this, at least he should seu
some sense in my request that the
‘wosds broadcast by the Pr:me Mimster
to the nation should not be deleted.

The idea about stepping up of pro-
vision of house sites for landless and
weaker sections is a very good one
The Government ghould come forward
to provide cheap houses for all the
weaker seclions of the society. The
move about abolition of bonded labour
is also a very good moave

About the minimum wages for
agrichltural labour these should be
fixed on a rational basis throughout
the State. The Government of Bihar
have announced wmmimuy; wages of
agiicultural labourecs. They have put
8 kgs. per day (o North Bihar and 4
kgs tor the Sovth Bihar and Chhota
Nagpur and Santhal Parganas areas
without knowing that i North Bihar,
they are having three crops, whereas
in the Chhotanagpur and Santha]l Par-
gana areag they are hardly having one
crop.

Five mullion more hectares as to be
brought under irrigation. If this s
done, it will give additional foodgrains
of 30 milhon tonnes. This is going to
pull down the prices of essential com-
moditieg to & large extent.

If handloom s:clor 15 properly sup-
ported, it will go a long way to help
the poor people. In Ormanjhi, Ranchy,
there is a cooperative sociely of Mushim
handloom weavers. They do not have
funds; ag a result they have to
bank on big businessmen who aa-
vance them 1loan at exhorbitant
interest. These weavers produce sarees
and sell as Rs. 13/- per pair to these
businessmen, who in turn sell them
at Rs. 23/- per pair This is Decause
they cannot ‘get the finance through
any other source., The (Gocrernment
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should come forward to protect the

intercsts of poor gections of such
people.

With regard to the ceiling owner-
ship and possession of vacant land
in the urban areas, this is going to hit
very hard the tribal people. Some
tribals have their land in urban areas,
most of which have been fraudulently
alienated. This ig likely to accentuate
legalised land alienation. This would
go against the interests of the tribals.

Now I come to Poingy 12. I huve
gone through the Wanchco Committee
Report anq their recommendations
should be impl2mentei. According to
them, the total amonnt of black money,
leakage of foreign exrhang: arising
out of illegal transaclions of over-
invoiving and under-invoicing and
losses due to the public sector in which
we have invested 38,000 crores and on
which we are losing, is of the order of
25,000 crores. We are very optimistic
about the public sector. We think that
the public sector is doing fine But 1
feel if you go inside. you will find that
go much of manipulation is taking
place. They have got thousands of
tonnes in the barklog and they are
showing 1y against production. In
Bokaro there are half a dozen typis!s.
They type experience certificaies. Pay
them Rs. 50 and get an experience
certificale and enter intc service by
bogus certificates. That is how things
are happening in the country.

Our concept of profitg is Like this.
Thig year yoy sustain a loss of Rs, 17
erores and next year if the loss is Rs.
16 crores, then youy consider it is @
profit. There ig the Public Under-
takings Committee. What cap a
small committee of 15 or 30 members
do? Let there be a committee of
Jundred members and let them Le
spread all over the country divided
into {en groups, Let them go and
inspect the plant for two tn three days
and make a thorough study of it.
Then only you will know where- we
stand. ' We are very obﬁmistic{ and' we

]
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feel that we are doing well when we
do not know whether we are sinking
or swimming. What iz more danger-
ous ig that when wo start ginking, we
think we are swimming,

Thank you very much for giving me
this opportunity. Finally I will make
one simple observation. There ig only
ong yardstick for implementation af
the 20 point economic programme of
the Prime Minister.

_“Such results of human conduct
which the law seekg to prohibit must
be made punishable.”

Government must fix responsibilities
on officers at each level. It may be a
cardinal principle to support{ an officer
in difficulties always, in error some-
times and crime never. But leét there
be no political protection to the cor-
rupt officers.

SHRI P, K. GHOSH (Ranchi): 1
welcome and whole-heartedly support
the 20-point economic programme. If
we can implement them properly, 1t
will bring about a redical change 1n
the society. In the words of our
Congresg President, Shri D, K
Borooah,

“The economlic programme an-
nounced by the Prime Minister,
Shrimati Indira Gandhi, makes the
beginning of a renewedq and vigorus

battle against poverty for mitigat-
ing the sufferings of the deprived,
vulnerable and weaker sections of
the society and for laying the founda.
tion of new social order.”

The whole country has welcomed this
programme. Already there is an indi-

cation of the effectiveness of these

programames. Priceg are falling and
the gross national income iz expected
Yo go up, Last year it was only 2 per
cent. This year it i3 expected to go
up tp 6 per cent. At the game time,
industrial produttion Is also expected
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to go up considerably from 2 per oent
last year to 6 per cent this year.

But, for the implementation of thg
programme, we should not salely
depend upon the bureaucracy because
among the bureaucrats there are many
people who do not believe in our socia-
list policy and it is impossible for us
to implement these programmes
through persons who do not themselves
believe in thig policy. Therefore, there
needs to be a proper screening of the
officials and we should try to find out
the right persong for entrusting the
Job of implementation of this program-
me. Bureaucrats have been givem
topo much protection under Article 311
of the Constitution. Some of them feel
that with this protection having been
granted to them, even if they do not
obey the orders of the Government or
do not act ag per wishes of the Govern.
ment or as per policy of the Govern~
ment, nobody can tcuch them. They
sometimes disobey the orders of the
Government and act in the manner
they like. Therefore, I would suggest
that Article 311 of the Constitution
should be amendeq so that the erring
officers can be removed from the Gov-
ernment service if they do not imple-
ment the policies caunciated by the
Government and apporved by the
Parliament. I would suggest that we
should not solely depend wupon the
officials because it is not possible for
them to know what is happening in the
remote villages. They may be sincere
in implementing the programme, but
their being away from the villages does
have an effect. Therefore, we should
involve the public in implementation
of these programmes right frcm the
village level. While I gay that we
should involve the public, we should
also see that; at the village level and
district level, unwanted people do mot
get into the committees, It has been
our experience that dishonest people
try o get into these commiitees firsh
For example, if we have 10 have &
Committee opn checking black mailket-
ing and hoarding, inveariably the
hoarderg and blackmarksteers will try.
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to get their names enrolled so that they
may be protected.

In every Governmeny office were
should be a public complaint book and
the Government should call upon the
members of the public {o register their
complaints in these complaint books
The complaint may be against an
officlal of the Department, against
certain blackmarketeer or businessman
or industrry. The public should be
directed to record such complaints in
this complaint book. The pages of the
complaint bookg should be serially
numbered so that nobody can tamper
with them. Public Committees should
be asked to go into these complaints
on which you can have Members of
Parliament or mempvers of the State
Legislatures. They should be asked
to go into the complamnts and prescribe
punishment to the erring persons.
They should be given statutory powers
to pumish the culpuits. Sometimes
people are afraid of lodging complainis
against the Government officialg be-
cause they may be draggeq to the
court of law if the complaints are not
proved. We should make a legislation
that any complaint registereq in such
complaint book canot be made a sub-
ject matter in anv court of law,

I am glad that the wholesalers have
been asked to display their stock posi-
tlon and the price. Government is
making checks to fing out if there 1is
any unaccounted stocks. But there
I1s one danger which I want to point
out. Before the emergency wag pro-
mulgated, they used to stock 75 per cent
of the goods with black money. Now,
since there i8 a check from the Gov-
ernment they do not want to wutilise
that black money. The result is that
their turn over is going down. They
are not bringing enough stocks. Re-
cently, we found that in many markets
there was shortage of sugar, although
sugey is there in plenty. The produc-
Hon of sugar thils year has been very
high. In spite of that there was scsr-
Gity of ‘sugar in the open markél
Why?t ‘Before the Dprotlamation of
emergency these wholesalers used to
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bring a major portion of their stocks
of sugar with their black money. Now
that has been stopped. Therefore, I
suggest that in every district head-
quarters the Government should open
wholesale depots whare all the essen-
tial commoditieg should be stocked.
The retailers can go there and purchase
these things. If they are not available
elezewhere they could go to these Gov-
ernment depots and get their stocks.

Then, Sir, the bureaucrats in their
enthusiasm, to show their sincerity
and efficiency, are asking the retailers
also to display their stock position. I
don’t mind if they are asked to display
the price. But what is objectionable
is that they are asked to display their
gstock position. This is absured, I say
this becauge these small retailers are
selling thousand and one items. Most
of them are also not very well-educat-
ed. This would mean tha+ even a small
retailer hag to keep an accountent 1o
write down the daily sales of over =
thousand and one items which they
sell to over a hundreg of small consu-
mers daily. If he is to keep such an
accountant and pay him Rs, 300 a
month_that will only add to the esta-
blishment charge of this small retailer.
He should therefore have a larger
margin for paying that accountant and
therefore the price in the market will
go up. Therefore what I suggest is
that Government should evolve a
nationa] policy for the wholesalers and
for the retailers ang guidelines should
be evolved to be followed by every
businessman and industrialist. These
guidelines should be sent to all State
Governments ang these people should
be asked to strictly follow those
guidelines,

I welcome the proposeq celling on
urban property, which will go a long
way in curbing black money.

I feel that real socialistic pattern of
society cap only be eslablished if we
ean bring about a ceiling on the fotal
holdings of an individual By ‘total
hélding’ I mean all agricultural fand,
urban property including moveables,
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cash-in-hand, cash-in-bank, jewelltry.
investments in business, and industry,
including shares in private and public
timited companies.

Now, in the context of today it is
00 use doing things in a peacemeal
way. If we impose only ceiling on
urban property what will happen is
this. These big business men and
industrialists will stop investing 1n
urban property but instead they will
start diverting therr investment to
some ot'ier channels. They may n-
vest in iudustries or their black money
in jewellery. So, for establishing a
real socialistic pattern of society we
should have a ceiling on the total hold-
ing of an individual. I h.ve been say-
ing this for the last scveral years. I
am sure Government will take note of
this suggestion of mine and fake action
accordingly

1 am happy vou have given me time,
Mr. Cha:rman, ang 1 don't want fo
{ake further time. T would request the
hon. Minister 1o take note nf the sug-
gestions put forward by me

SHRIMATI M. GODFREY (Nom:nat-
ed—Anglo-Indianc): Mr. Chairman
8ir, although 1 gave my name late, 1
am thankful to you for giving me
time.

The economic programmes anncunc-
2d by the Prime Minister are not only
welcomed by us Lut hy the poor
people in this country and by almost
every section of people in our ccuntry.
‘The poor people are suffering under
great stress and strain the poor people
are being oppressed by these shop-
keepers and the poor labourers are
being oppresseq by the contrac‘ors in
all kinds of ways. And this programme
it implemented, probably, would make
the country g paradize, particularly,
for the poor. I am gure, that this was
the intention with whizh our Prime
Minister has brought out this progzram.
me. I would not like to do well on
®ll thei points becquse that would take

v {
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a long time. There are a few pownts
which T would like to stress particular-
ly. That is about the bonded labeur.
I think it would be a great relief for
the labourers it this bonded labour
was really abolished in al) the Siates
because the contractorg just now take
advantage of the poor labourers and
pay them whatever they deem fit and
without giving them a regular wage
and they force them to do hard labour
which makeg them useless to do any
other work, particularly in their own
home. This is also sucking jhe energy
and the life of the masses of our
labour class people. This bonded
labour, the Prime Minister is trying to
eradicate from the country: I think, is
a very good move and, if put into
force, it would release many of our
people from the bondej labour from
which they are suffermng now. I would
like to lay stresg that ¢hildr:n should
not be permitted to work anywhere. T
see that many boys and also girls are
being harassed by these lab urers in
their farms, in the fields They are
also harassed in hotels ang in so many
other places.

Government now prov'des {ree edu-
cation in schools for the c¢hildren 1
think 1t 1s very inportan: that they
should also ban this banded labour for
children The children are not given
a chance evén To study when they are
put on the jobs or 'n the farms, And
when they grow up, they are without
any future life. The poor children
are suppressed by their masters as
also by some other farmers or by the
hotel keepers. 1 really feel that it is
a sad sight to see the litile children
working for a little pittance—for a few
rupees that they get at the cnd of a
month. Their whole fulure ts very
bleak. Therefore I would appeal that
this should pe enfo.ed that child
labour should be bannedg wherever it
is in force.

One more important step that has
been taken and that is working very
well throughout the country ig this.
Now, the buteaucrats—ihe oﬂlcers:-\-—au
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really doing their duties well and they
are performing their jobs which they
were doing leisurely ang carelessly
previously, And I congratulate also
the Minister for Railways, Shri Qureshi
who has redlly done a very good job in
the railways by going round personal-
ly and checking the ticketless travel.
Now we can travel safely without our
being harassed by the chain pulling
every ten minutes on the Journey.
Now we find that jf we phone up, the
Officers are there; the files are really
moving fast. And I know the time
when I hag to wait for almost two
years for a file to move. In Andhra
Pradesh, I had to wait for a certain
school. The children were on the
street. Now I find that the work is
being done more efflcienlly and files
move fast, This shows that our
officers are competent and arc able to
do the work if they orly have the will
to do it. I think Prime Minister has
really geared up ‘he machinery. The
officers are working smoothly., The
work ig going on smoothly throughout
the country. We are all proud of {t
and we know that in these circum-
stances, the country would really go
forward with prosperity.

One thing more, and I am very
bappy about that. We used to find
lawlessnesg and indiscipline in schools
and colleges. Now they have dis-
appeared. I hope they have really
gone and they will never bp refurned.
It is impossible to make the children
to study in schools. The learning has
faded away from the minds of most of
the children. The lecturers and the
teachers are not able to control the
classes. They could do nolhing akout
it. Now they are making them study.
They are now more| disciplined aud are
able to study better. The teachers are
algo able to do their job ketler. And
I think that thig is one of the best
steps so that we will get really lit rate
childrén coming up in the new genera-
tion in the near future. Ragging used
to go on in the colieges. I am glad that
this ragging is now stopped. Still I
am sorry to state here that only yester.
day in one of the paperg I found that a
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student wag once again ragged so much
that he at once wanted to run away
from the college but I find that was
one olitary case. In the previous
years every fresher to these colleges
used to get disgusted on account of
this ragging end it felt a lasting impres-
sion on the mind of these freshers,

Sir, this 20-point programme if work.
ed out with the real intention behind
it, I think our couniry should very
soon be on itg way to a lasting progress,
I do hope that the Chief Ministerg of
the States will see to it that this 20-
point programm, gets implemented in
their respective States so that we
could all look forward to a state of
healthy and literate working and
quick progress in the near future.
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£ G WX a8 S WEW o ol
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T § fgger e Wi deger
FrEsn 8) | Afer & wrowy aqens fw
AT TR XY qF agT a8 IETE
1A g dfmds § @ N
o giv e g s w0 ¥
T FT GBI | I O W R
FW & AT FHFT AR HTAATL B
qF FA &) ft ik T @ foE
it wafaz Y ¢ | Hfew ag FOE
FICE e 7 q¥t g€ § | g A W
AT W ! AT q% IHwT Qv
€ 7 | Ny el & fF o ote @
AT 1 AN JGTAT BN § WIC T
w3 7% § & o w fored gu it =Y
F I, TR 20 FEW FRAHN
T A99A § 9T FWT FT AR FGEAT
Ay A fergram g o o
TF ATATEE QT TAT § TAHT WY W
qGTAT AT G § o= AT g7 f SRy
¥ TAT YT W T § | SAST AAT
Y ATe gRiY o 99 fog o fees-
TWE 1 AWl T a9
AR H{TG |

QW A Y 957 8 1 59 fawfaw
% & fragr sem e g B Tl
A § o smfer fgem g—dw
fg 4z ww TN | & wgaT § fE
TR 7 G oy azor AT nfee
R ET ‘e wfadse” g 1 s &t
gravuew fvrr W@ = &
g aF wrafai & oF s fmedt
LURGE AU L L
&

IaT 4F Vs qgt 9T & 0w AW
wga §

“Bveryong is anxious that India
should not remain long &s a poor

country, but the public has yet to
renlise that apprecinble progress in
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removing poverty cannot be made
till illiteracy is removed., Literacy
in India increased from about 14
per cent in 1947 to only 21 per cent
in 1971 while the population in-
creased at more than 2 per cent.
We have, therefore, more illiterates
today than in 1947 and we have the
shamefu] distinction of having more
than half the illiterates of the
word”,

ghrar v & forer wferde & oo wmd
Faer g AW F &Y § | ag Fraer -
ATH T | T G W GO KA
¥ fag Wt gaw) 39 TaW oW WIfgw
HIT ag AT & FFaT § J9F g WAy
faremr wafa #1 g9 1 A0 A fmg
# gy farert q@fa 9@ aw ma Afe
URT 7 g1 a9 a% Wi wrear @ g
FAG JACZ T AW 47 ¥ A,
TR §T W & I AW A g
78 A7 st fafed wa § o wga
§ogE AR R MO R Tw

T W W T
agEaT & W N 0 5T @ ¥
BT 7g a N & I @ ¥ | I9 F.u
¥ srana W AT N P wEw
ot & g fred 30 Fwt F i &
qf | fed wa 99 w1 w7 OF
AT § 1 aga & 9FE 4y oy § omi )
wd-3% T § F@ e Rafae
ur v §, Jqere o &, AR A &
fazdt @ qo w7 ¥ a1 @ § W
ara e R gD 1@
¥ & Aw W ¥ wia Ayt 1
o g=f fear T T W & W
ag wF WETr W AT § SEA
g g 1 wa R e
W e wAt R T WA e § o
o qwF Ayl of g€ § IR @ TR
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& W wIW FY A w@y o ¥ e
I¢q WE @ A9 7@ Har

MR. CHAIRMAN: You cannot go
on like this; please conclude now.

There are a number of speakers.
Shri Swaran Singh Sokhi.

&t ®iga @eq ;¥ A gw
F1 qradl §Yd g TW w@T g |

SARDAR SWARAN SINGH SOKH}
(Jamshedpur): Sir, I welcome the
new twenty point economic pro-
gramme announced by the Prime
Minister on the first of July this year
which had been hailed not only by
everybody in the country but also
by those who were agaist the poli-
cies of the Government. It has also
generated hope and encouragement
in the minds of the people,

In this connection I have 3 few
suggestions to make for its effective
implementation, Every endeavour
should be made to bring down prices
of essential commodities and the ad-
ministrative machinery of the Gov-
ernments in the Centre and the States
srould be geared up and streammed,
Sazy, corrupt and communal-minded
Government servants and officials
should be dismissed immediately and
no mercy should be shown because
much harm had already been done
by such officers and we cannot afford
it any more. Land above the ceiling
should immediately be confiscated
and distributed among the landless
poor and labour and Harijans and
Adivasis, who are the actual :ufferers;
even after independence they are not
independent. The State Governmeuts
should be asked to make time-bound
programme, If any officer delays in
executing the orders he should be
arrested under the emergency, I per-
sonally know thet there are so wmany
such officers of the IAS and IPS
cadre in Bihar who damn care for the
economic programme- of the Gowvern-
ment because they have made enough
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money and property for the rest of
the life of themselves and their fami-
lies, There are many social institu-
* tions like clubs, etc. in the country,
- such s the Gymkhana club at New
" Delhi and they have large areas lying
~ unused. Such land should be taken
* over immediately and distributed
 among the middle-class people for
. building dweiling houses. Urban land
- and property ceiling should be im-
posed immediately during this session
or by an Ordinance in the mnear
.future. Government should pay more
~ attention towards family planning
programme and one house per iamdy
should be built for the backward
classes, who are six or seven crores
. in our population,

It is really surprising that even
after three decades of independence,
bonded labour system still exists in
our country which should have been
stopped immediately after Indepen-
dence. This should be stopped imme-
diately. No labour in Bihar is paid
according to the Minimum Wages Act,
The contractors and Government offi-
cials pocket fifty per cent of their
wages while making weekly or month-
Iy payments. Even Working women
are asked to Work till Iate in the
evening. Without pay. The Govern-
ment should take immediate action
and prosecute such persons.

Loans against small farmers and
artisans should be written off; they
are humiliated by the Government
staff for petty sums. Under ground
water should be pumped for irriga-
tion. Something should also be done
to control the floods in the country
which come every year. I suggest
‘that big rivers in the country should
be joined from north to south and
from east to west. Why cannot we do
this when we can put Aryabhatta in
space? Similarly power generation
~ programme should be given the top
priority and coal which is in abun-
dance and plays the most importani
part should be sufficiently mined and

1212 LS—4
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transported to ’ohe steel plant;, power
houses, ‘'etc. especially to the Bokaro
Steel Plant, where one' biggest blast
furnace in the country could not be
commissioned for the last few months
for want of coal. No coal should be
imported as suggested by the SAIL
under the Ministry of Steel and
Mines. In our own country there is
no dearth of coal. I cannot under-
stand why such foolish suggestions
are made by the officers in the Minis-
try of Steel and Mines. Thefts of
power and equipment should be
checked with strong hand immediately.

15 hrs.

Poor handloom weavers are still in
the same condition and state of affairs
as back as 30 years due to step-
motherly behaviour -of the Govern-
ment officials.” They ‘should not be
allowed to suffer any more, if we
really want to implement this
programme.

The Income-tax Department raids
on the luxurious houses in posh colo-
nies in b1g cities should be carried
out more vigorously as the recent
raids have shown good results. The
valuations of the conspicuous build-
ings should be properly assessed in
big cities including the interior deco-
rations which have been done by tax
evasions and such buildings should
be immediately confiscated.

Misuse of Import licences by any
persons in the past should be scruti-
nised from the old records by the
CBI and persons whether in Govern-
ment or companies found guilty
should be sent to jails under emer-
gency 3nd should be given the maxi-
mum punishment.

Issue of national road permits
should be encouraged and should be
issued to only deserving persons® oOr
companies and nc old firm should be
given the permits unless the educated
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unemployed youth are provided with
the maximum benefits of these per-
mits systems in the country.

The supply of essential commodi-
ties at controlled rates to the schools,
colleges aad hostels would certainly
give relief to the parents and guar-
dians to a great extent and by this
scheme no politician can exploit the
students for their personal gains any
more, if this is done promptly.

Apprenticeship 1s a basic ilung for
entering into any trade or craft after
the academic career without which the
education is meaningless and no de-
lay should be made in this regard.
Necessary mobile workshops should
be switched on for the backwarqg and
rural areas for this purpose, with
trained technica] staff.

Sir, with these words, I conclude
my speech by again repeating that
this 20 point economic programme
should be vigorously implemented
without any loss of time and the de-
dicated, honest and tested officers with
clean records should be entrusted with
this very very important job at every
level whether in Centre or States,
with strict watch on their day-to-day
progress of work.

The officers should also be very
careful in using their powers under
the emergency—D.I.R, and MISA and
that also without bias—so that the
goal could be achieved within a limit-
ed period and any negligence on the
part of the Government officials who
are first of all public servants should
be severely dealt with.

*SHRIMATI BHARGAVI THAN-
KAPPAN (Adoor): Mr, Cheirman,
Sir, all the reactionary interests and
left adventurists in the country joined
together and hatched out an unpre-
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cedented conspiracy in the history of
this country. We have faced that
challenge boldly and we have tried to
do something for the welfare of the
poor people, the agricultural labour-
ers ¢etc. The Prime Minisetr, Shri-
mati Indira Gandhi, has brought for=-
ward this 20-point economic pro-
gramme with the sole aim of amelio-
rating the manifold miseries of the
mas.es of this country. 1 heartily
welcome this economic programme,

oo

Sir, in  order to 1implement this
economic programme efrectively and
expeditiously, we need all the
courage. When the implementation

of the programme has started, the
prices o1 all essential commodities
have started decliming. In the case
of many commuodities, the prices have
come down, It 15 really a welcume

feature. In our country there are
lakhs of poor homeless and Jandless
people. A decision has been taken to

gwe at least 10 cents of land e¢ich to
the poor landless agricultural labour-
ers. This is rcally to be commniended.
There are millions of poor peouple be-
longing to the scheduled castes and
scheduled tribes and other econonu-
cally and sucially backward commu-
nities. I request the Govcrnment to
evolve a suitable and competent ad-
ministrative machinery to distribute
all the available suiplus land to these
people. Sir, in Kerala, the iand Re-
forms Act has already been imple-
mented and in other States also such
Land Reforms Acts have been passed
But it is regrettable that in other
States the land reforms legislations
have not been implemented in their
letter and spirit. There are many
States where the surplus land has not
been taken over and distributed.
Therefore, my request is that lund
reforms should be implemented
vigorously throughout the country
forthwith, so that the depressed and
oppressed people in our country can
benefit from that.

*The original speech was delivered In

A= v

Malayalam.
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Bir, the bonded labour system has
been continuing in this country. The
Harijans, had taken a decision that
this bonded labour should be aboli-
shed. Sir, that decisions was the
Magna Carta of the Harijans of this
country. But, even after 28 years of
Independence, that decision remains
on paper and it has not yet been ime-
plemented., There are heart-rending
stories about the atrocities being
committed on Harijans in many parts
of the country, The Kerala Govern.
ment has passed a legislation abolish-
ing the bonded labour and this has
been sent to the President for his
assent. I hope that the President
would give his assent soon to this
Bill

For the development of industry,
we have to put many schemes into
operation. Sir, the people belunging
to the scheduled castes and scheduled
tribes should be given preference in
the setting up of industries; they
should be given financial aid and
technica] assistance by the Govern-
ment. Similarly, in regard to agri-
cultural development also, there
should be no delay in putting into
operation many schemes. There are
many pending major irrigation pro-
jects in Kerala, For example, the
Kallada project could not be come
pleted on account of paucity of
money. About Rs, 4.5 crores have al-
ready been invested on this project.
This scheme requires Rs. 45 crores,
1 do not know when this scheme will
be completed. These are very essen-
tial schemes for the agricultural ad-
vancement. There are many such
similar schemes in other States also,
I request that necessary steps should
be taken immediately for implement-
ing expeditiously all such schemes
intended for the development of
agriovdture,

8ir, you know that coconut is the
backbone of Kerala’s economy, It Is
the duty of the Central Government
to come to the rescue of millions of
coconut growers in Kerala who are
on the verge of extinction. I suggest
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that immediately a Coconut Board
should be set up to extricate the mil-
lions of coconut growers from the
clutches of penury and misery., It is
very essential that necessary steps
should be taken by the Central Go-
vernment in this matter,

The wellknown commercial crops
of Kerala are cashew-nut, cardamom,
ginger, pepper etc., which earn valua-
ble foreign exchange for the country.
I am sorry to say that the Govern-
ment has not given adequate and due
attention to the development of such
cash and commercial crops in Kerala.
The Central Government should give
liberal financial aid to the State Go-
vernment for this purpose. Many
cashew factories have been closed
down in Kerala because they are not
getting raw nuts. Now there is no
possibility of getting rmaw cashew-
nuts from African countries, It has
become very necessary to start cashew
plantations on a bigger scale wherever
possible. The Kerala Government
has chalked out the scheme for this
purpose. But some States have not
taken the cue from Kerala; they have
not come forward to start cashew
plantations, I recently visited the
Agricultural University in Mahara-
shtra. The authorities told me tnat
they started a cashew plantation, but
they did not meet with success. They
felt that since the cashew plants were
not properly rnurtured, the ceshew
crops withered away. They could not
pay necessary attention to this pro-
blem. Therefore, my request is that
the Central Government should give
definite instructions to all the States
to start cashew plantations. More-
over, in Kerala, many cashew fac-
tories have now been closed, The
Government of India must take steps
to get all these cashew factories re-
opened, which is very essentinl for
the very survival of Kerala’s economy
and also the poor people who are
engaged in this industry.

Sir, T am very hapy that griority
areas have been located in the matter
of this 2l.point economic pro-
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gramme, which when implemented
will benefit the .common people of our
country Sir, during this periog of
Emergency, this economic programme
must be implemented. vigorously. It
is a welcome thing that the school-
going children would be getting
school books freely. In Kerala we are
already giving books to the children
freely. But it is not always possible
to give books, pencils and such other
stationery items to the children
freely. We must be given financial
aid by the Central Government so
that the children in my State will be
enabled to get all their educational
requirements freely,

With these words, I conclude.

oY g f 7o e (SOMYR) ¢ G-

afr St s wE FI SfE 20 T
FTAFA FT § F099 7 ¢ F8  gIAE
3T = ET E | g9 § TgAr A9 I/H
IAEA TS Hl FGr TS g | IATRA
g3 FY 7 ST SR AT gl 8
9E A1 9% 9% aEER e d § oA
ST &1, AT HILEET 31 | FqfIg o
a%qﬁaaqmﬁqﬁﬁwﬁ =
A 9 qF IEA ARG a8 wFAT |
sl ST IrzdT MK afeos G727 I8
Y TR ST WA @ E A IF AL
zaxr fuem &% ofews g9 § F@mET
=iz 17 7wl mxdgr AR
T U g9q. TT Ag) T At fT AT
FX aT AR ko oz g R S
feafa caeo e & @ oft ot A §
@ SORT | BHTT em GEISETg
g S wfow Twar & | guTSEe a9y
sf57 S & AT U EWONT B UET

U S &FTae 31 SHHT gX FIAT FET |
7g 20 TAT FEAIA gHR o far
avg g | 99 g Mar &1 fHadar &
A w frar AT S aw
20 WAl FEFA F AT H [N AW

AUGUST 4, 1975

New Programme for 104
Economic Progress (Mot.)
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qAFA & T 577 77 JIEy ) FT AR A
I garT g B o gt il
T3 TR, AT, HIMLSTAT FT FATAT
9T AT a7 3T & AT T3 IAT I
qFMA Fa & fx T [fsx | sow T
AT I FTATSTE T 2T | 31 AF W@
& fF St wdg A g ae FArId Ay
FAA 9T ¥ 3T F IAR AT AWM
AR 7 FT Fhrer 37 § 1 a3 Ty 7
A =fET, 37 9% GER A oW
I AT ATRT |

S TF AVIT AT T4T FT FATT
I F FT 3, F w7 ¥ HFIT T
T g B T f 98 w5 ax S
STAT 97 | 5T § 1956 F 37 T
QF AT | 1 7971 97 g FF aga A
FAER AT mrfeardy A B oA
g H AT T@ AT § AT ITH T B
FA & AR & a9 § ITH GrAT
frsar & @91 5 To mrATAT ATEATR |
afs frdt ¥ sTea 7Y TX 100 Fo Ho
FHER ¥ o fAarar Ia=r 26T 5 o
T & fgm@ & 20 g F e
AT A1 F w0 T 0 3 A e
g E AT FY TdY gt & fraR g ¥
aawﬂaaﬁﬁsﬁa?wtwq%?ﬁa'fr
mwﬁwsﬁa«ma@mﬂmm
m‘{t@m%ﬁtmmﬁw
m‘rw:ﬂrsﬂfm{%wmmm
e 11 39 FAT F AEA FW A
T AFT W FrE wag TG A
TR g ¥ OF wereT, S 109 &
FEHT 9T, IAT ZATQ Hag AT | A0
@Gd I F gIH X IT FAREL FT
agr%remaa FT AT Az 3 o g
m@rmzﬁ & 3TH0 gHU FIE AT

FAT S| ZT THE 7T 37 F GLHR
#wwirwm@r&fnwmﬁ
%Fﬁ?iqsrmaﬁqumaﬁxm
Wrt#mmrénﬁtrﬁarm%
& g fawm & @ B ggar ¥ wAW

New Programme 106
for Economic Progress (Mot.)
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extended only to accommodate all
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MR. CHAIRMAN: What can I do?
Mombers are not to-operating.
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SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): The 2l1—pomt
programme announced by the Prime
Minister on 1st July, 1975 gave &
momentum to the economic policies
which we have been following sice
1971. There is nothing aew in the
broadcast, We all know that we took
the major decisiong in the Bombay
Session of the Indian National Con-
gress and also at the Narola Session
in our party conference. But whut
was needed in the country today was
to create the necessary initiative in
the people, the necessary enthusiasm
in the people and to call upon the
people to participate in the economic
programme. That is why the emer-
gency was imposed on the country to
curb the strides of vested interests.
In the economic programme broad-
cast to the nation the Prime Minister
rightly laid stress on the price rise.
She said and I quote:

‘Government will take a series of
steps to stimulate production,
speed up procurement and stream-
line the distribution of essential
commodities.’

Unless we have a hold on the means
of production and distribution, it is
not possible to deliver the goods and
to give benefits to the people—whether
rural people or urban people whether
poor people, middle-class or rich
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people. Such control over meang of
production and distribution is very
necessary. That is the sum total of
the socialist process followed by any
socialist country either outside India
or by us inside India.

There is a substantial fall in the
prices of essential commodities but
what 15 worryimug me 1s this, This
price rise varies from consumer shop
to consumer shop. It varies from one
wholesale depot to another wholesale
depot. Cannot Government have a
scheme which will be able to decide
a uniform sort of price wiuch will be
accepted oy all the cousumer
shops? This 1s my  submus-
sion. Once 1t is decided at State
level, it should be accepted by all the
consumers shops in the districts ot
the States. But if we leave 1t to the
merchants chamber, to the decision
of traders and merchants, to the de-
cision of a supply officer here or a
supply officer there, what will hap-
pen 1s that the prices will vary from
place to place. The people will think
that the price has not substantially
fallen. It is a fact that puce has
fallen but we will have to keep up
the tempo and see that 1t does not
fall in a particular period of time
but that the reduction i price is
there for a longer period of time.

Bonded labour has been exercising
our attention for the last many de-
cades, Prime Minister has rightly
said that the practice of bonded
labour is barbarous and will be aboli-
shed. We know very well that this
system of bonded labour was there in
China, it was there in France, it was
there in Russia. And wherever there
was bonded labour, which means
slavery, it brought about popular re-
volutions. We find today that Gora-
khpur labour is being exploited by
the contractors and other agencies in
mines and steel plants and other’in-
dustries. By this decision we will
give a death-blow to the bonden
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labour system Mrs. Promilla Kalhan,
wri‘tlng in Hindustan Timeg a {ew
days ago said that there is a link in
this respect. I quote:

“There is a link between bonded
labour and trafficking in women.
The 1861 census report indicated
that a sizeable population of women
landless labourers were drawn from
Scheduled castes and Scheduled
Tribes families, There were over
9 lakhs in Andhra Pradesh, six
lakhs in Tamilnadu and 7 lakhs in
U.P.»

These women labourers were utilised
for immoral purposes by conrtractors
and vested interests taking advantage
of their economic position. When we
abolish this bonded labour system,
we will effect a death-blow %o this
practice,

Mr. Chairman, Sir, 87 per cent of
our rural women are in bonded lab-
our in agricultural fields. What we
sce now is that therc is a decline in
the ratio of women labour in the agri-
cultural field. From 183.6 lakhs in
1951 it has come down tn 92.8 lakhs
in 1971. Shrimati Kalhan says the
follow:ing as a factor for the decline
in this ratio. I quote:

“This women population has been
taken from the village areas to the
urban areas by the contractors”.

So, there should be a definite check
on this,

Our Prime Minister, while focussing
attention on the rural indebtedness
said that these farmers who will have
only two hectares of land, there
would be a meratorium on suity and
execution of decrees and all that. We
know that our rural people are very
much indebted and the official report
of All-India Debt and Investment
Survey had said:

“Nearly 43 per ecent of the house
hold were in debt., The average
sssets per household amounted to
11,348 and the liability Rs, 503".
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This is the position. I guota: .
total of 749.39 lakhs rural households
in India held assets, excluding inven-
tories, worth Rs. 68,409 crores and
their liabilities amounted to Rs. 3,921
crores (4.4 per cent of the aggregate
asset) at the end of June 1971. So,
judging from this, we mus: ad-
mit that the twentypoint pro-
gramme which aims at abolishing the
rural indebtedness will definitely
help the rural people,

We have a definite wage for the in-
dustrial labour, We know that to-day,
in the steel plant, according to the wage
negotiations—I know that as a trade
unionist—the workers will have about
iRs. 450/- as their pay per month. But,
what about the agricultural labour—a
ipoor peasant? He doeg not get even
Rs. 2 a day. It is very difficult for a
poor peasant to earn even Rs 3 a
‘day when actually rice is selling at
Rs. 3.50 or 4/- during the lean season.
Of courge, now, the price of rice has
come down to about Rs. 2/- somewhere
its price is Rs, 2.50. But, in lean
months, it is more thar Rs. 3/-. If a
minimum wage is not fixed at Rs. 5/-
the agricultural labour will not get the
benefit and they will almost be ligui-
dated. So, this twenty-point pro-
gramme aims at giving realief to the
students. The Prime Minister said that
the students from poor families have
been subjected to difficulties to pursue
their higher study away from their
home. In order to help them, she said
essential commodities will be supplied
at a controlled price. We know that
to-day in 1974.75, there are hundred
million students in schools and col-
lages. This is as per the recent statis-
tics. In 1972-73 there were $8.3 million
students but in 1978-74 there were 89.0
million students. To-day it stands at
100 million. This twenty point pro.
gramme aims at giving relief to the
poor students. This will certainly give
a benefit to a large section of the stu-
dents. To-day they are discontented
because they feel that the rich students
are having all the benefits in schools
and colleges and so they are debared
from the benefits.
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We also know that there is a definite
drop-out of students in elementary

standard. There is a recent survey
in Orissa. What does it say? It says:
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“In 1961, there 'were 60,7 million
students in the’ elementary schools
and half of them went away after
six months, particularly in" the tribal
districts of Koraput, Phulbani and
‘other areas.”

The Survey Report says:

“In Orissa, primary education has
not caught up with the imagination
of the people.”

‘The tribal people will not allow their
children to go to the school for the
simple reason that they want their
children to work with them in the
field. Why should they allow the
children to go to the schiool where they
will have to provide them with clothes,
money, food and everything. But,
when they work in the field with
them, they will supplement the in-
‘come- of the parents.

Sir, in this background, I personally
feel that the twenty point programme
will give moral booster to the indus-
trial labour, to the peasantry and to
the students. The women who were
with our national movement should
also participate in this economic pro-
gramme so that our country will come
at par with other developed countries
of the world.

SHRIMATI ROZA DESHPANDE
(Bombay Central): Sir, T would have
very much liked to speak in my mother
tongue but I am told that there are
no Marathi interpretors. So, I am
forced to speak in English.

I welcome this 20-point programme,
Many suggestions have been made and
I do not want also to take much of
the time of the House because at five
O’clock, the Finance Minister has to
speak. I would like to give a few
suggestisns because this economic pro-
gramme and the emergency measure
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New Programme for 128
Economic Progress (Mot.)

have been welcomed by the people.
Now, the fright in the mind of the
common man is, supposing this emer-
gency is lifted what will happen. They
want these emergency conditions
should last and for that, I think, this
20-point programmes will be quite
helpful and a guiding factor. The basic
things which people expect from this
20-point programme are shelter, food,
cloth, housing and employment. This
is the minimum which the people of
this country expect. This being In-
ternational Women’s Year, I would
like to start with women. There is
lot of unemployment amongst women.
We want to give women equal status
and everybody now and then inside
this House and outside always says
that women must be given equal
status in every sphere. It is also em-
phasised that unless they become eco-
nomically independent they cannot
assert themselves. So. T would request
the Treasury Benches at least to see
that in their owr industries wherver
women are employed at least 20 per
cent of the employees sre women,

On the contrary, what we find is in
the taxtile industry whereas earlier
many women had been employed, to-
day there are no women left in this
industry. It is especially so in
Bombay. Why should not a conven-
tion be laid down for certain indus-
tries that they will have to employ a
certain percentage of women em-
ployees? TIf it is not done, then there
is no use of giving all these sermons
of equal status. I will further sug-
gest that some technical centres—
which are at present only on record—
should be immediately started by the
State Governments and the Centre
should see to it that these technical
institutions and centres for women
start working. Sir, there is another
thing which I would like to mention.
This is about health and family plan-
ning. The other day, Dr. Karan Singh
said something about this,

Sir, the Minister for Petroleum and
Chemicals, My. Malaviya is here. I
would like to point out to him that
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reaching of drugs to the interior vill-
ages in this country is a very big
problem. People in this country, who
live in remotest viliages have to buy
medicines from Dbaniyas. Nobody
knows whether they are spuricus or
not, how they are and what they eat.
They just go and buy medicines from
baniya$. Are we looking into this as
to how costly they are? This should
form part of the new economic pro-
gramme. People must get drugs and
their health must be 1mproved. At
least, they must not die s¢ soon. Under
these circumstances, what are we do-
ing? Sir, the Health Minister men-
tioned about it. Now the Hathi Com-
mittee Report has already been laid
on the Table of the House. What are
we thinking about it? 'The Ministers
have said and the Prime Minister has
also said that they are not thinking ot
nationalisation immediately. Don’t go
into it. But, at least, will you see that
drugs are provided to the people? Is
your public sector capable of provid-
ing medicines to the whole country?
You are not. I may point out that this
1s the only industry which is in the
hands of foreign monopoly capital and
the public sector is not able to compete
with this industry. What are you going
to do? You are afraid of nationalisa-
tion; you have doubts whether you can
do 1t, whether you can implement it
and because of that, you are not taking
over this industry. But, at least take
over some of the companies, at least
seven of them, companies like Glaxo,
Pfizer, Roche, Cynamide, Sandoz and
Boots. By this, you will be able to
provide medicines to the people in the
villages. Otherwise, you will not be
able to fulfil your commitments to the
people in this country in this respect
at least. I can assure you that the
workers in this industry are quite
educated and capable of managing this
industry, These companieg are profit
making companies. They have not
become bankrupt like the textile in-
dustry. Like the textile mill owners
they have not gone into bankruptey.
I would make this suggestion that you
should at least take over sevem or
eight of these companies. You may
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not nationalise the whole industry.
But, at least six or seven of these com-
panies could be taken over.

Sir, while this emergency exists, you
nave to look tu the problems of the
workers aiso, 1 have to again repeat—
I have also mentioned it in another
speech—thut the industrialists and the
monop.:ists in this country are taking
advantage ot tais emergency to sup-
press the workers and Government
should not also contrtbute to this
For instance, bank workers in this
country are expected to get their
bonus. Why have they not beea paid
as yet? Why there is no solution to
this ? They are expecting that they
will be paid the bonus. If you want
co-operation frum the workers, you
must at least give them what is due
to them. We are not asking something
extra, something more. People do not
want that. But, at least, you must
give them what is due to them. I
would also like to suggest that if the
industrialists are going to victimise
the workers, please see that we are
able to fight out the industrialists.
Otherwise, the problem  wiil arise
sometimes and workers will be forced
to go into action.

Here, I would also like to suggest
that while you are checking up these
fiats in Bombay, Calcutta and Madras,
make a list of these industrialists
and check up their flats. Do not go
at random but go systematically by
the list and check up the houses of
these industrialists first. Why can't
you do it? Then, you should also
check up the houses of the Secre-
taries i1n your own Ministries. We
know very well who are the corrupt
Secretaries in ycur Ministries. Why
don’t you start from there? Start
from that point also. Go and see who
is guilty and who is not. Otherwise,
don’t go on blaming the bureaucracy.
At the same time, I want to say one
thing. We are blaming the bureau-
cracy. But see who corrupts the
bureaucracy. Who has the money to
corrupt the bureacracy? You go
on blaming the bureaucracy. This
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Secretary 18 corrupt, that Secre-
tary is corrupt. But who corrupts
him? Are you catching hold of the
people who are corrupting this
bureaucracy? I want you to start
from that point. Catch hold of these
big monopolists in this country who
nave enough money to corrupt your
bureaucracy. Then alone I think we
wil] be able to put our train on the
right track. I do not wish to take
much more of your time.

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI K. D. MA-
LAVIYA): We have been very dis-
passionately ang peacefully consider-
ing the proposal that i1s before us ini-
tiated by the Prime Minister in order
to produce a new programme for eco-
nomic progress. This, in my oOpinion,
is possible because new circumstances
have been created after the emergency
thereby enabling this Parliament to
take the matter much more seriously
than what hag been previously done.
This should be enough proof for my
young friend, Shri Dhote, to come to
the conclusion that all that was done
or has been done is not to let the
power remain with the party for the
sake of power but in order {o create
a new situation to proceed ahead on
the long cherished promiseg that we
have made to our people. Howsoevel
tempting it may be to enter into this
matter rather objectively as to why,
how and to what extent we can go
further on thig march towards the so-
cialist goal, 1 would refrain from do-
ing it because we have just now to
think in a subjective manner as to how
these programmes which have been
initiated by the Prime Minister can
be implemented.

1t iy axiomatically understandable
that we have to modify the present
method of our functioning both out-
side the Government and inside the
Government. Those who have to im-
plement the task must bring sbout a
new pattern of relationship between
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the people and the party, between the
party and the Government and within
ihe Government also. In my opinion,
these changes are now inevitable,
‘Therefore, the modifications that are

obvious to ug should be obvious to
the hon. Members opposite,

4

Those who have had the honour to
function in this House have a terrible
:esponsibility on their ghoulders, We
aiways felt that 5 time wouldq come
when there would prevail an atmos-
phere when we and the Opposition
would together find out in, what man-
ner our political democracy has to
tunction. Unfortunately, day in and
day out, month in and month out,
year in and year outi, the situation
wags not normal ang there was a de-
termined effort to sabotage all such
intentions of the Government which
would have led to greater under-
standing with a view to implement
the programme which 15 the cherished
goal not only of the Government and
the Party wh'ch created this Govern-
ment but also many of the groups
sitting opposite here, I ecannot say
what new picture of authority will be
injected in our political democracy. It
is a question which has to receive
serioug attention on the part of the
Governmeut as well gs the House. It
is the responsibility of the House
along with the Government to move
ahead and remove disparities and bring
about such egalitarianism as will not
only bring happiness to the people but
will also lead to the realisation of the
goals which in the long run will make
India free of poverty and disparities.

There are many suggestions which
are before us. My colleague, the Fin-
ance Minister, is going to deal with
them exhaustively. What concerng me
is the question of programme which
will give us enough fuel for the coun-
try’s industrialisation and other act!-
vitigs, The hon. Member Mrs. Desh-
pande, raised the question of drugs
hoth in the public and private sector.
Since the Hathi Committee Report
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. came pefore the House, we have made
much progress in the production of
- meaicines both in the public and pri-
“vate sector. It is far more satisfac-
tory than what had been done in some
other fronts. 1t is noi easy to agree
. readily to the proposal that all inter-
national monopoly concerns should be
hationalised immediately. There can
| be difficultieg in this process. But the
profiteering has been restrained ana
:aore and more medicines are being
produced and going into the villages.
' It is not only the bania who is selling
the medicines. The hospitals are re-
ceiving the medicines manufactured
in the public sector, in Hyderabad and
in the IDPL. I hope that in the com-
ing few months larger and larger
number of medicines would be pro-
duced in the public sector aud at
. cheaper prices also. Prices of many
important medicines have already gone
down. I want to assure the House
that the Government is actively pur-
~suing the programme of production of
medicines both in the public sector
and the private sector. It is our duty
to see that profits are controlled,

~ Another important issue is the price
of petroleum products. There = was
some concern shown by the House that
there has been an increase in the price
of kerosene and diesel oil—and gas
too. Mr. Chairman, let me recall that
the prices of different petroleum pro-
ducts were only marginally increased
since 1974, very marginally, although
the price of crude oil was increased
almost three times and since then the
under recoveries of the Indian Oil Cor-
poration have almost mounted to a co-
lossal sum of Rs. 140.0 crores. The
price of crude oil shot up to about ten
dollars per barrel whereas the price of
petroleum products remained more or
less at the same level when €¢rude oil
was selling at about 2 dollars per bar-
.rel. Petroleum - products price. only
.marginally increased in September,
1974. Therefore, you will find that the
increase is five paise per litre for ke-
rosene and ten paise per litre for die-
sel oil. The Oil Price Committee re-
commended a far higher increase in
price but we did not accept their re-
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commendations because we knew that
the increase would affect the pocket of
the people. This is likely to make up
the large under recoveries which have
so far been faced by the Indian Oil
Corporation. If they had not done so,
I would have gone to the Finance Mi-
nister to ask for his help to the extent
of Rs. 140.0 crores, for which he would
either have to print notes or cut down
the expenditure somewhere else. This
would have resulted in an inflationary
tendency. Therefore, it was much
better to collect money from the peo-
ple by this small increase rather than
to ask the Finance Minister for his
help.

Y I TR qiS (TSR )
fras #1 WF qear § °

SHRI K. D. MALAVIYA: It will per-
haps be about Rs. 100.0 crores and this
amount will be recovered by way of
marginal increase in these products.
The price of furnace oil has also been
increased very marginally to about ten
paise because we did not want to en-
courage consumption of furnace oil.

I now come to the activities of oil
exploration. Our aim ultimately is a
complete stoppage of import of crude
oil. . With a view to do it we are now
intensively carrying on oil exploration
both off-shore and on-shore in the
country. As the House knows, the ac-
tivities of off-shore explorations are in~
creasing and there are very good pros-
pects of getting oil, as the years pass
by. Next year, we hope that produc-*
tion from the off-shore will be some-
thing between one million and two
million tonnes of oil by the middle of
the next year or by the third-quarter
of the next year, our production of
crude s0il from the on-shore areas ‘is
also likely to increase by about one
to two million tonnes. So, just now
when we are importing about 2/3 of
our consumption, we hope that by the
end of the next year, this proportion
will be substantially reduced. * It is
quite possible that we may then pro-
duce about 40 per cent of our crude



N

Ecaonomic Progress (Mot.)
(Shri K, D. Malaviya.)

©il by the end of this year and import
about 60 or 55 per cent. If discovery
of oil and production programme goes
on like this within three years tme
we hope the situation will very much
improve. By the end of 1880 or near-.
by we hope we shall be able to pro-
duce as much oil as we would require.
Such a situation in the exploration 1s
due to the fact that the ONGC has of
late made rapid advances towards new
technology, both on-shore end off-
shore. I am glad to inform the House
that we are now knowing much more
the intricacies of oil exploration than
what we knew about g few years agv.
We do not hesitate to exchange know-
ledge with those who have it. although
there are sometimes difficulties in bar-
gaining with such parties who know
more about it than us.

St Un wgt@ 9% : GER AHE
e wwrar E?

SHRI K. D. MALAVIYA: Such things
ean be easily purchased from the mar-
ket, why should we spend nur time and
energy on that? But there ure other
engineering aspects where we are de-
veloping of our own and also with the
help of others,

I would like to say a few words
about the Assam oil siluation. Oil ex-
ploration in Assam is increastng and
I want to assure hon. Members that
both Bongaigaon refinery and Noon.
mati refinery are being expanded. At
present we are actively engaged in
planning for the expansion of Noonmati
and Bongaigaon refineries. The petro-
chemical industry in Bongaigaon refi-
nery is also being planned and we
hope in the next two or three years'
time, the expansion programme of both
the refineries and the handling of the
Bongaigaon petro-chemical complex
will have gone ahead to the qatisfac
tion of hon. Members

With regard to increasing the num-
ber of refineries. is is very difficult
just now to commit the Government
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to anything like that. There gre three
refineries in Assame~-Digboi, Noonmat:
and Bongaigaon which is coming up.
‘With these, we hope to process as much
crude oil as will be possible for ug to
do. We are already committed to
transport 2 million tons of crude oil
to Barauni in Bihar. In between Ba-
rauni, Bongaigaon, Noonmati and Dig-
boi we propose to refilne as much oil
as we can produce from Assam oll.
fields.

Fertiliser prices have already been
reduced by Rs. 50 to 200 depending on
different types of fertilisers. There is
a large programme of having plants
under public sector fertiliser jndustry.
With the discovery of o1l and gas in
Bombay High and elsewhere, the posi.
tion of fertiliser production in public
sector has eased. So far, we have
been depending on fuel oil, coal and
also some quantities of naphtha for
producing fertiliser. We did not want
to import furnace oil and naphtha for
our fertiliser plants. As more oil and
gas are expected to be produced from
Bombay High, we hope, it will be
casier and cheaper for us to produce
fertiliser. We hope to get as much gas
and oil from these prospective areas
as 1s possible so that by the end of
Fifth Plan or middle of the Sixth Plan
we may be able to have 3.8 million
tonnes of fertiliser for our people,

There is one more point which was
raised by Smt. Roza Deshpande. 1
want to inform the House that the
public sector units are increasing the
quantity and auality of our medicines.
These are badly required. The House
may be aware that very recently there
was acute scarcity of blood pressure
medicines. These tablets were neither
avajlable in our country nor were we
getting it from the Western countries.
We managed to get the bulk product
and now she will be glad to know that
the public sector is producing blood
pressure tablets. In this manner, we
are increasing our sphere of activity.
She kuows how soon we acted not only
on the information supplied by her
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but also that obtained hy our own
ple. I presume, she is satisfled
that things are going ahead smoothly.

Mr. Chairman, I have nothing more
to say. I only hope that this new pro-
gramme which is initialed by the
Prime Minister will receive very seri-
ous consideration not only from our
party but from Opposition parties also.
So far as our party is concerned, we
are very seriously engaged in modify-
ing our own organisation, bringing
about improvements in our own orga-
nisation, creating a new pattern of co-
operation between the Government
and the Party and the people so that
we may be able to move faster in or-
der to satisfy the aspirations of the

people.
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THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): We had
quite a wide-ranging discussion co-
vering about 18 hours [ am sure !
am echoing the feeling of this House
when 1 say that the debate was main-
tained at a very high level. Very
many notable contributions were
made not only from my party, but
from other parties also. and 1 was
happy to note that there was unani-
mity amongst all the Membcrs who
participated in this debate, including
our turbulent Turk and, therfore, 1
am sure that, if my friend represnts
those who are absent from the House,
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perhaps they also might have followed
the same policy of suporting this
programme,

First of all, 1 would like to deal with
the points that were made with regard
to the state of the economy.

17 hrs.

1 purposely depicted the optimistic
picture of the State of the economy
with reference to (1) the price situa-
tion and (2) the prospects for this year
which, I thought, should get reflected
in the coming years also to a certain
extent. When I mentioned that as on
12th July, the price was 2,1 per cent
lower then the price level of corres-
ponding priod last year, Shri Indrajit
Gupta thought that this might be a
statistical trick. Of course, statics
could be used for any purpose, what-
soever But what is important is that
you have to compare the like with
like. You cannot take one set of sta-
tistics for one purpose and another set
of statistics for another purpose, and
that was what Shri Indrajit Gupta at-
tempted to do in quoting statistics.

I have got the latest figures—be-
cause we have got more week past
that, that is, with reference to 2875, a
week after 12.7.75 the position had
further improved The wholesale price
index declined by 0.3 per cent and the
annual rate of inflation as on 197.75
was 2,7 per cent. It was 2.1 per cent
in the previous week,

Sir, I would like to point out that
many people think that this is an un-
fder-estimate. There was a leading
article in the Times of India on 2.8.75
on “Economy Regains Its Poise”. I am
reading it out. It says:

“In the Review of the economic
situation Mr. Subramaniam present
ed to Parliament on Wednesday, he
cited figures to show that the price
level is now about two per cent
lower than a year ago. This proba-
bly understates the improvement-
The Economic Times index, which
realistically gives greater weightage
to open market prices, shows a fall
of ten per cent in the genral price
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level over the year, and of 2.4 per
cent in the past month, In relation
‘to food, this index points to a de-
cline of two per cent in the last 12
months and 4.6 per cent since June
80, The downward trend during &
lean month like July, when food
prices normally move up, warrants
confidence that the inflationary trend
has been really reversed.”

In considering the price fluctuation,
you will have to take into account
the traditiona] pattern in which the
prices fluctuate. There s what we
call a lean period of the year when
the prices tend to rise and ther in the
period whe: harvests come in a big
way, soon after the harvests, the prices
tend to come down. This lean period
begings from April and goes up to
QOctober and after that the Kharif
Harvest comes and then prices begin
to decline.

In our economy, during the last two
years, even when prices had o fall—
seasonal falls have got to be there—
unfortunately, the prices went on ris-
ing and this further got accelerated
during tne lean period, This was hap-
pening during the last two years. It
was, for the first time, that this sea-
sonal fall -even before the seasonal
fall began from Octobe, onwards—he-
gan to get reflected, and naturally we
should have expected from April on-
wards a rising trend because of the
traditionally lean season during this
period. It was exhibited for a few
weeks and we were concerned about
it. Therefore, we made an exercise
by calling all the economic experts,
discussed with them, went into the
various statistics and came to the con.
clusion that perhaps this may not be
purely seasonal-—there are some non-
seasonal factors also like money sup-
ply, etc. Therefore, we again reviewed
the situation and tightened up our
monetary policy and various other
measures for the purpose of bringing
down the deficit not only of the Cen-
tral Government but also of the State
Governments. Foriunately. that paid
a dividend and again the prices start-

for Economic Progress (Mot.)

ed showing a downward trend. Na-
turally, the Emergency has consider-
ably improved the situation. Shri
Indrajit Gupta, naturally, pointed out
that this has not got reflected in the
retail prices. I am sure, the hon,
Members are aware that the wholesale
price index takes a little time to get
reflected, particularly when it is on a
downward trend, at the retail level.
The experts say that it takes at least
six weeks because the retailers have
their own stocks which they have pur-
chased at a higher price. They do not
have the capacity to absorb the loss.
They have to sell at a higher price.
When the new stocks come, then alone
they will be able to show a decrease
in the price, Therefore, there is al-
ways a time-lag. But, fortunately, the
Emergency compressed this time.lag.
We find that at the retail level also,
the prices have started falling down.
On the whole, whether it is 10 per cent
or 2.7 per cent or 2.1 per cent, what
15 important for us to understand is
that it is a satisfactory situation as far
as the price trends are concerned, If
further steps are required to be taken,
I want to assure the House that the
Government will not hesitate to take
those steps.

Secondly, as I emphasized earlier in
my opening speech, merely monetary
and fiscal policies, containing the mo-
ney supply and, on that basis, bring
ing about a bLetter price situation, will
not be an all-time answer for the in-
flationary situation. It can come
about only by increased production,
That is why 1 tried to quote figures
with regard to agricultural production
and industrial production. It is on
that basis of an estimated increase in
GNP during this year of roundabout
5 to 6 per cent that I suggested that
this year 1s likely to be from the pro-
duction point of view also a much bet.
ter yeor when compared to previous
years. 1 also said about increased in-
vestments also. For the purpose of
giving a little bit of dynamism in the
growth of economy, we increased the
Plan investment by 23 per cent {n
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which we gave prierity, naturally, to
irrigation and power. In my Budget
speech, I indicated that our priorities
have got to be food and energy., From
that point of view, we gave priority
to irrigation and power.

i want to inform the House that
further exercises are going on with re-
gard to our irrigation projecis and
power projects and, if it becomes ne-
cessary to allocate more resources, we
would not hestitate to allocate those
resources particularly to some of the
big projects which have been going on
indeflnitely. We are taking steps to
see that sufficient resources are made
available to big projects, like, Nagar-
junasagar project, Rajasthan Canal and
varioug other projects so that we
would be able to complete them as
quickly as possible and get the results
as quickly as possible. I want to tell
the Ilouse that the only limitation
would be the absorbing capacity of
these various projects. Taking that
into account. we are trying to allocate
for these varioug projects .

SHRI AMRIT NAHATA. If the
States are not able to do it, why don't
vou take them over?

SIIRI C. SUBRAMANIAM: 1t 1s not
Jjust a question of taking them over.
If we cannot improve the States’ or-
ganisation, their functioning in a bet.-
ter manner, then we are not going to
achieve results, If we think that it is
the Central Government alone which
can produce resulis or we have to
step in wherever there are deficien-
cies, then we are not going to achieve
results. It is a question of improv-
ing the efficiency of State Governments
also. 1 am glad to say that they are
responding well, There are a few
States where whatever steps we might
be able to take, we may not be able
to improve the efficiency. But there are
some States about which I am pre.
pared to say where State Governments
are much better than the Central Gov-
erpment in varciousr seetors. I am pre-
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pared to concede that. Therefore, it is

not a question that we aloné have

been in a position to have better effi-

ciency and better performance,

In the same way, take, for example,
powe". We are trying to find out what
are the projects for which we can
spend more money and get results
quickly. Kali Nadhi is one of them
which is being examined. Therefore,
we are trying to identify these pro-

Jects, and the Planning Commission is

making a very detailed exercise try-
ing to find out how far the existing
organisation could be improved upon
and how much more resources they
would be able to absorb during the
present year. Perhaps, the same tempo
could be kept up in the coming years
also.

So, 1in these two areas, irrigation
and power, we are trying to see that
the physical capacity is matched by
the f{inancial resources required for
the nurpose of utiising the entire phy
sical capacily that we have for put.
ting up projects. This is how we look
at these

1 am sorry, Dr. Rao is not here. He,
in  his intervention, quoted some
figures with regard to our tax collec-
tions and said, ‘It is all rigit; there is
buoyancy, but now I find, taking the
total tax collection. that there is a
decrease’, Unfortunatiely, he seems to
have mixed up the figures of one
year with the other. I have got the
figures here. From April to June,
1975. the 1ncome-tax was Rs. 149
crores, central excise was Rs, 757
crores and customg Rs. 329 crores; thus
the total comes to Rs. 1,235 crores.
From April to June 1974, the income.
tax was Rs. 138 crores, central excise
Rs. 661 crores, customs Rs. 280D crores
and the total Rs. 1,088 crores. There-
fore, there is an increase of 134 per
cent, What Dr. Rao did was, he inter-
changed the figures with regard to
central excise; he put the figure Rs.
661 crores, which was actually the
figure for April—June 1974, as the
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for April—June 1975, and put
gure of Rs. 757 crores, which was
ally thedgure for April—June 1975
as the figure for April—June 1974, aud

ded them and found that there was
“increase. It only shows that even
erfnods ;..

AN HON. MEMBER: Was it Dr.
< R. V. Rao or Dr. K. L. Rao?

HRI C. SUBRAMANIAM: Dr.
K. R. V. Rao. On this basis, he built
P a series of arguments to say that
ve are taking a complacent view. All
se arguments fall to the ground
once the arithmetic is correct.

aturally investments will have to
e in the industrial sector also. Then
ne a real growth can be expected.
that also, we have looked into the
ources required for the public sec-
r projects where we have to get them
ompleted, and we are continuously
iewing them. The private sector
50, whether we like it or not, has te
ay a role in our mixed economy.
or that also we have had a meeting
with the financial institutions, we have
viewed the situation with regard to
e resources which would be required
to meet the investment requirements,

e have ensured that those resources
ould be available with the-financial
stitutions for the purpose of making
Vestments in these industrial pro-
cts.

~ So, this is the totality of the picture
on the basis of which T took an opti-
: mistic view what regard to the future
trends. Naturally, every hon. Member
emphasized, ‘It is all right, the pro-
gramme looks very good; but - what
about implementation? Everything de-
‘pends upon implementation’. I agree
that it devends upon implementation.
Shri.Indrajit Gupta went on to. em-
phasize further that the future of
everybody, including the Prime - Mi-
nister, depended upon implementation.
Naturally, if we are not able to im-
plement our programmes even under

New Programme for SRAVANA 13, 1897 (SAKA) New Programme 150

for Economic Progress (Mot.)

the present -circumstances, certainly
we have no justification to exist as
Government., I do agree there. But

- I am sure that in a new atmosphere

things get done much more speedily.
Take the functioning of this House it-
self. During the last two weeks, we
have put through a record number of
legislations. Can anybody say that the
quality of the debates was not upto
the mark? When Shri Indrajit Gupta
or somebody else spoke, they did not
hesitate to provide those punches, but,
of course, punches not to knock out,
but punches to make us alert.. Cons-
tructive criticisms were there, pun-
ches were there, but in spite of all
that, we were able to put through so
many legislations. T am sure, if it had
been the past atmosphere, the same
results could have been achieved with
our majority, but with how much de-
lay and how much of bickerings? This
itself proves that the atmosphere
counts. Wherever there are obsta-
cles, wherever there are positive obs-
tructions, howsoever efficient you are,
you have to battle with the obstacles
and obstructions which are put in the
way of implementation, Therefore, the
one encouraging factor now is this
new atmosphere which has come about
in the country today and in this new
atmosphere, as we have shown record
transaction of business in the House,
I hope and trust, the implementation
also outside this House will be at the
same level.

Naturally, many hon. Members re-
ferred to the implementation machi-
nery; this will have to be looked into.
It is not merely the atmosphere which
is important, the administrative ma-
chinery which will have to respond to
this is also important. In that connec-
tion, I tried to find out in our Cen-
tral administration, what is the com-
position of the various tyves of offi-
cers. It was a revealing picture, I
found, there are 29,000 Class I offi-
cers, who form 1 per cent of the total
number of employees; 54,000 Class II
officers, roughly 2 per cer'.\t of the total
number of employees, 15 lakhs Class
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III employees, forming 52 per cent of
the total employees and 12.75 lakhs
Class IV employeeg forming 45 per-
cent of the total number of employees.
For speedy business, it Jooks as it we
depend more upon Class IV employees
rather than anybody else, And, there-
fore, unless we get ourselves oriented
towards better material for the pur-
pose of processing these varous
things which are required for taking a
decision, there will not only be delays
but there will be deficiency in the
quality also. This is a matter which
will have to be looked into and 1
have been emphasising this that un-
less we get away from this Class IV
culture, perhaps we may not become a
little more efficient. Every officer
should have according to the status a
number of Class IV employees and
Ministers also correspondingly should
have more number of Class IV em-
ployees. What are the functions they
are doing? If only we go into it, per-
haps their contribution is almost nil,
ff it is not negative, Perhaps if I
carry a paper. I will not be allowed
to take that; it would be snatched
away by the colleague who is ac-
companying me. These people could
go in for more productive employ-
ment rather than being employed here,
We know the way in which we have
been pushing the files from one table
to the other and the time taken to-
wards thait. Therefore, a newstyle of
functioning will have to come about if
we have to speed up the process of
decision making. This 1s absolutely
important. Fortunately, we are en.
gaged in identifying these various
areas of delays and 1 want to tell the
House one gimple step which I took
for the purpose of speeding up the
disposal of files and which is bringing
dramatic results. I did it when I was
in Madras. There also it achieved
very significant results. Now, I have
introduced what is called flow-sheet
here also for every filee It shows
when a file reaches a particular officer
and when it leaves him so that when
I take that sheet, it immediately tells
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me where it has got delayed. If it is
delayed for more than a particular
time, then the officer concerned should
give an explanation why it has been

delayed. I can tell you since this was
introduced about two months ago, I
had no occasion to pull up anybedy.
Of course, there were attempts here
and there to delay the introduction.
But now the flow-sheet comes with
every file and you at a glance see how
the movement of the file has been. So,
we have to take simple measures like
this for the purpose of improving our
performance.

What I have been saying 18 that this
hag got to be a continuous exercise so
that our machinery becomes more
responsive to the new situation. There
is no use of blaming the official ma-
chinery $So, unless we change the
system where is no use of blaming the
people. No doubt, we attach more im-
portince to commitment, etc. But, as
far as the bureaucracy 1s concerned,
exceptig certain fanatical people, they
get accustomed to any sort of pro-
gramme that we put forward and they
are able to get themselves adjusted.
With regard to the trained man-power
in the bureaucracy, if we change the
system properly and make them func-
tion in the proper system, I have no
doubt the official machinery, even
those whom we find today are unable
to deliver the goods, will be able to
function in a more efficient manner.
Thig should be our attempt. There-
fore. this is being attempted in n man-
ner which would go on producing bet-
ter results.

Naturally, when we 1flk in terms of
these programmes, the new program-
mes and also with regard to the old
programmes, our priorities have been
quite clear. For example, the removal
of backwardness in the various re-
gions and backwardness among the
population itself, These are all very
well-known priorities. But,—inspite of
that, it had not been possible to re-
move this backwardnes in many of
the reglons. For example, I think Mr.
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Tiwary was mentioning about Bihar.
Therefore, 1 would llke to deal with
Bﬂ;xar because this; is a typical ex-
ample, We ghould find out why the
backwardnesg persists there. Is there
no remedy for it? As far as Bihar is
concerned, fortunately, as far as land
resources are concerned, it has got the
richest soil. As far as wate:- resources
are concerned, perhaps, no other State
can equal it with regard to availabi-
lity of water resources also, With re-
gard to minerals, I am sure every-
body would agree that it has got a
rich mineral wealth also. In spite of
this today with regard to the per
capita income, when we started the
planning process, it was the 5th or 6ih
in the list, Today, they have managed
to go to the bottom of the list. They
cannot say that there are no indus-
tries at all. Particularly. if you take
the public sector industries, some of
the biggest complexes are situated
there. Apart from the TISCO which
has come about long ago, we have
got the Ranchi complex, the biggest
complex existing anywhere else in the
country. Therefore. only if big in-
dustries c¢ould have removed the
backwardness, if not the northern
Bihar, at least the Chota-Nagpur area
should be at par with the rest of the
country. Therefore, it is something
else in Bihar which has got to ke
dealt with. If you look at it, it is the
feudal atmosphere which persists in
Bihar which drags down this caste-
ridden State. I am sorry to say it
and it gets reflected from the top to
bottom and umnless you break this
feudal atmosphere in Bihar, you are
not going to make any progress what-
soever, whatever further industries we
may pump into that area or whatever
further resources we may pump into
that area. How tp do that? Now,
you should take into account how,
among the various States, it remains
such a backward State and what mea-
sures should be taken for the ourpose
of breaking this feudal thing. This
feudal thing has got reflected in the
landhood, in the rigid caste system.
In my view whatever is necessary for
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other States or not (there is no doubt
that it is necessary for other areas
also) for Bihar, to get into State of
factionalism for progress there has to
be ruthlesg implementation of our l;nd
reforms. Without that you cannnot
break feudalism,

SHRI KARTIK ORAON: The Prime
Minister in her broadcast said that
special care will be taken to ensure
that tribal people are not deprived of
their land, In your programme of im-
sementation it is the first thing to be
deleted. 1 would request{ you to fol-
low whatever the Prime Minister has
said in the broadcast.

SHRI C. SUBRAMANIAM: In my
view this is the first thing to be done.
It we want to get away from the
backwardness and get into new sys-
tem nf prorress towards which we are
marching, I would suggest that this
15 the first thing which should be done.
All sorts of excuses are made that
there are no land records. If we have
the will to do in the new atmospheres
cwn we not use the entire student
rupulation for the purpose of prepar-
ing land records? If six rnonths are
given for the purpose and students are
involveq for preparing the land re-
cords, I hope thig thing can be uchiev-
ed quickly. It is a question of poli-
tical will to do this. We should rot
have excuses ip postpone the imple-
mentation of langd reforms. I want to
tell Mr, Tiwary and a group of other
friends as also friends from Bihar,
they may be shouting hoarse, but
unless you do this there can be no
progress in Bihar.

SHR1 D, N. TIWARY: When feuda-
lism wag more in Bihar, it was rank-
ing seventh State in per capita income.
Now when feudalism is not there it
has become last,

SHRI C. SUBRAMANIAM: If hon.
Member feels with intensification of
feudalism, there was progress, I have
sympathy with him. But this is this
attitude in Bihar which stands in the
way of Bihar's progress. I stand to
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he corrected by others. Implemeuta-
tion of land reforms should be given
the nighest priority in Bihar. Second-
ly, on the basis of integrated rural
development, with agricultural base
we can make a worthwhile progress,
Take any other State which has made
progress or even the countries which
have made progress in the past. Agri-
culture has becn the base. Without
that there could not have been indus-
trial development at all and particular-
ly in the country hke ours where
70 per cent is engaged in agriculture
and 80 per cent are in the rural areas,
there 1s no option but to improve our
agriculture and as 1 stateq 1n the
other House, whether we like 1t or not.
our agricultural economy has to be 2a
small-ferm-based economy and wunot a
large-farm-based economy. Fortunate-
ly.today we have techuology develop-
eq for the purpose of intensive ag.1-
culture Lased on small farms, reach-
ing the highest level of production,
exploiling the land resources to the
maximum extent possible and there
are pioncering examples in regard to
this 1n various parts of the woild
We need not go farther, we have seen
many examples in our couniry. When
I talk ahout Bihar (this is applicable
to various parts of the country where
we have to make progress) our pro-
gress has to be based on the nagricul-
tural rural development.

We were talking about unemploy-
ment problem about which Mr. Mohan
Dhariag has alwayg been talking elo-
quently that we should have more and
more employmen{ programmes, I do
agree that we should push our em-
ployment programmes in multifarious
directions. But at the same time if
we want to solve the rural problem
of unemployment, it has to be gof
done on the basis of an integrated
rural development, How has this
integrated rural development to come
about? Not on the primitive method
of rural development, This is where
science and technology have to
play a very curical role. There-
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fore, I would suggest for the conside-
vation of the House, and this is what
we have been attempting to do in ©ur
Science ang Technology plan also; we
ghoulgd have a plan of developmental
applicauon of rural technology. Onuly
a few days back a few friends from
the Bangalore Institute of Science
came to see me; they said that they
hag formed a team, g team of scien-
tists ai the highest 1level, who are
teaching in that Institute. They said,
they decided to go to a village, about
0 miles away from Bangalore and
seitle down there and then identify
the problems there, trying to find out
how Science and Technology could he
apphicd, for the purpose of removing
backwardness there, for the purpoase
of improving the productivity, for the
purpose of bringing about a hetter
rnvircement  there They have had
some short-term experience m furc-
tioning 1n that village. They told me
that they were encouraged very much,
not only by the resulis which are
cnming out of their experiments, ht
by the response from the scientific
community. And, therefore, perhaps
we should see now that each high level
scientific,  technological or technical
mstitution <houly be askrd to toke
over a specific area and ~oncentrate
their efforts there to find ouf how
science and technology could Le applied
for the purpose of betler Jdevel-.pment
rf that grea and to increase the pro-
ductivity. And therefore, it iz onl
Science and Technology which could
provide the answer to remove this
hackwardness And it is on the basis
of this alone thal we would be able
to tackle many of the problems with
which we are confronted whether it is
unemployment  or the removal af
poverty particularly in the rural
areas. So, this is the answer for that.

Then, Members talked about rural
indehtedness. Rural indebtedness is
nlsp due to the feudal traditions which
have been prevailing, bondeg labour
and other:things. All these will have
to go. And it is pnot merely thic
indebtedness but also the exwnloilation
of the rural poor by the private mone!
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wenders whaeh has to go. Mr, lndra-
Jit Gupta pointed out this thing. As
tar as Bihar is concerhed it 18 a coal
mdne area. 1 recently went through &
report. Tnat person knew somewniug
about what was happening there how
the coalminers were bewmg expioited
by a set of organised goondas, aud tne)
are the money-lenders. And, unfor-
tunately,—l1 am sorry to say this here
—the trade union also was a partici-
pant in this exploitation. This is the
sort{ of picture that iy happening. Is
it not a challenge to all of us? We
talk about it....

SHR}] S, M BANERJEE (Kanpur):
INTUC,

SHR1 . SUBRAMANIAM; Might be
INTUC or AITUC, I do not know who
i1t 1s, but it is a disgrace to our entire
trade union movement; it is no use
passing on the buck. but whut are you
doing there. You {alk about protect-
mg the labour and protecling the
poor, but have you gone there, have
you ftried to organise and see that
these malpractices are removed? And,
therefore, there is no use plaming
others, if we have not done :nything
about jt, and, to that exient we also
coniribute to the detertoration of the
situation  there. Therefore, it is a
challenge to all of us. Thete is no use
of throwing blame on somebody. If
the private money lender is going to
leaq to this sort of exploitation of
rural poor, and even of ihe indusirial
labour, then, we have got to sit down
and think about it, how to abolish it
how to eradicate this practice. When
we talk in terms of removing rural
indebtedness, it is not by moratorium.
of course, that is g part of it: but it
cannot stop there; we have {0 proceed
further; you should have organisa-
tions to cater to the needs of these
people, There also, they want to con-
linue in the same old tradition. How
do these people get indebted? They
gel indebled. because, they want to
imitate the rich in performing their
marriages, they want to have the same
funeral ceremonies, they want to have
the same birth ceremonies and there-
fore gome of their indebtedness starts
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with this wasteful expenditure.” 'There-
tore, the socisl custom is a thing
which stands in the way. But, for
s socrar custom, who setg the pat-
tern? It is the rich psople and bet-
ter-off people, eveu the educated pet-
ple, who set the pattern,

Therefore, if you want to remove the
rura} indebtedness and if you want to
remove the root cause for this, then
all of ug will have to respond to thie
and set an example to the poor be-
cause they would look respectable
only when they perform the niwarriage
in a‘certain style, Why? Berause we
tre doing it in the same way. There.
fore can the politicians set a better
exampre? Can the officialdom set
a better c¢xample? Can the educated
people set a belter example? There-
tore, when we talk about the rural
indebtedness, let us not attack the
rural indebledness in isolation, Un-
less we attack the social customs
which lead to the wasteful expendi-
ture, ¢ven this rural indebtedness
cannot be tackled in an eftective way.
So, it has to be looked at as a whole
and not in isolaticn. We should look
at it from thai point of view. It is
the educaled elite—the richer section
of the people—who spoil the poorer
sections by their own  wasteful ex-
penditure,

SHRI INDRAJIT GUPTA (Alipore):
What about Dowry?

SHRI (¢. SUBRAMANIAM: I am
coming to Dowry. We talk about the
dowry. When we talk about it, in
the international year for women, we
are thinking of liberating the women,
can we liberate them from the dowry
system? Who are the worsi sinners
in this dowry system to-day? A coc-
ior has got a certain price: an engi-
neer has got a certain vrice; an [.A.S.
man has got a certain price; and a
prospeciive I.LA.S, has got a certain
price. That is the system. There-
fore, can we do something to remove
thig gystem? If this is a bad system,
then, we should go all-out for ihis
purpose. Can we say that any young
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man who takeg dowry will not get
employment in Government service or
in Government enterprise? Can we
say that any government servant who
takes dowry for his son will be dis-
misged from gervice? Will we not be
ruthless a little bit in that way? Un-
less we take a very positive decision
—sometimes such gteps ar'e taken—
we may be talking about the various
systems but they will continue to ke
pursued in spite of our talking. This
is the time for action. Therefore, let
us identify these social evils and at-
tack them at the source, I have no
doubt in my mind that in the present
stage of emergency and the atmos-
phere created out of it, many of the
social evils can be uprooted and even
rooted out positively. This should be
our attempt.

Then 1 come {p the industrial deve-
lopment,

SHRI S, M. BANERJEE; We shall
not attend the marriage of Shri
Karunanidhi's daughter!

SHR; C. SUBRAMANIAM: We
should set an example. Let us all
make it clear that we shall not attend
any ostentatious marriage. From to-
day, let us make a beginning. If we
take a vow here that all of us, group
of Parliamentarians, will not attend
any marriage where there is ostenta-
fious expenditure—of course, marriage
is a private affair and I am sure that
when Shri Banerjee mentions this, we
can mention this to the President also
that this seems to be the wish of the
House rather than only of a particular
individual. Therefore, I would pass
on to the area of industrial develop-
ment. Naturally, Shri Indrajit Gupta
wasg very much concerned about the
statement of the Prime Minister about
nationalisation. He said that that was
anohter doetrinaire statement because
perhaps he was reacting to her state-
ment, that she was not a doctrinaire
socialist. I woulg like him to read
the statement a little more farefully.”
Then, vperhaps, he would not have
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made this charge, The gecond para
graph began thig way—I am talking
about the 27th June broadcast—where
she mentioned all this.

“In the meantime, rumour mongers
and anti-social elements have had a
tield day and have spread stories of
all kinds. I want to assure you that
the leaders under arrest are being
extended all courtesy and conside
ration”

That is a different thing. Similarly,
wild conjectures are circulating about
nationalisation of industries etc, and
drastic new controls. She sad ‘we
have no such plans’. Therefore, ihis
was responding to a situation that
existed where all sorts of rumours
were going about and therefore un-
certainties created. Therefore, she
wanteq to give the assurance that ‘we
have no such plans’. That means, #s
far as the present juncture 1s con-
cerned. And she was responding to
that situation. This was not a re-
statement of the policy with regard o
nationalisation. We have our own
policy with regard t{o nationalisation.
That also has been categorically
stated. We do not nationalise just for
the sake of nationalisation sake which
might be the ideology for some people
But, if it is necessary for the health
of the economy if it is necessary in
the interests of the publie, we havs
never hesitated to nationalise.
and that 1is going to be our
our policy in the future also.
Therefore, it is not a question
of a declaration of no nationalisation
at all. We will follow the same policy
as we have had all along. I want to
assure this House and assure the
country also and inform the others
who are interested in this matter that
nationalisation when it becomes a
hecessity and when it is necessary for
the health of the economy and for ihe
public good, as such, will be put
through. I would suggest to Shri
Genda Singh that with regard to sugar
nationalisation also this will be the
test on which sugar nationalisation
will be approached. It is not that we
asre unaware of the problems with
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which sugar industry is confronted
perticularly in UP, and Bibar. We
are thinking of to how to solve this
problem and I would assure the hon.
Member that we will come out with
some proposals which would amelio-
rate the condition particularly in the
sugar industry in that area. There
fore, there ig no guch thing as doc-
trinaire approach with regard to
nationalisation. 1 hope Shri Indrajit
Gupta would be satisfied in the light of
the explanation I bhad given with re-
gard to the policy of nationalisation.

Then naturally—whether some of
us like it or not-ours is a mixed eco-
nomy. Today we have got a private
sector and that private sector also
will have to function in a healthy way.
We have been talking all along of
public sector functioning in a healthy
way and always criticism had come
about that this is the sort of func-
tioning in the public sector and, theie-
fore, decrying public sector. But
during the last two years if you look
at the picture 1 think it has been com-
pletely reversed. It is the public sec-
tor which is showing dynamism. It is
the public sector which is increasing
its annual rate of production by
10 per cent 15 per cent, 20 per cent
and sometimes 30 per cent. The
classical example is coal. When we
nationalised coal everybody said that
thig is the end of coal industry Un-
fortunately in the transitional pe.iod
soon after nationalisation we had to
go through many difficulties. When
production was going down in this
period everybody was pointing the
finger and saying this is how you
nationalise and perform. Today you
see the buoyancy and dynamism there.
From 78 million tonnes production it
has gone up to 88 million tonnes. Do
you think under private management
the coal production would have jump-
ed from 78 million tonnes to 88 mil-
lion tonnes?

Now, my good friend, Mr. Pant, who
intervened in the debate said that this
year it is going to he 98 million
tonnes. Under no circumstances if the
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coal mines had continued with the
private sector we could have talked
in terms of 88 million tonnes and
going forward to 185 million tonnes

by the end of this Plan period.

Therefore, the private sector while
we allow them to function should also
be a healthy private sector and not an
exploitative private sector. This is
most important

How is this exploitation made feasi-
ble? It is because of the hereditary
management sgystem which percistg in
the private gector today. It might Le
that a particular person who is 0
pioneer in an industrial fleld can
build an empire but it does no{ m an
that his son or grand-son o, if 1.0
son, the son-in-law also becon es &
competent industrial manager. This
will have {0 go. Only professionali-
sation of management could make pri-
vate sector healthy and that is why
unless we delink ownership and
management in the private sector the
same sickness which we found in the
bureaucratic management of the pub-
lic sector will get itself exhibited in
the wnrivate sector. Why do we find
so many textile mills becoming sick?
Why do we find cement plants be-
coming rick? Why do we have ensi-
neering units becoming sick? 1t iS
mainly because »f this hereditary
managemeni or purchased nrivate
managemenl. You pay monhey and
purchase ii., These are the two
things. That 1s also one way of pur-
chasing management Therefore, we
have got to see that we professionalise
our management in the private zector
and this ic not an imposssible task.
We are very much looking ints it. As
a matter of fact, I woulq like {o re-
mind hon, WMembers aboui the con-
troversial paper which I had prepared
in 1969 with rerard to bank nationa-
lisation. particularly, with regard to
private sector This is the postive
suggestion I had made that the delink-
ing of ownership from management in
the private sector would alone vield

results and we are looking into that
now,



163 New Programme jor
Economic Progress (Mot.)

{sar C, Subramaniam]

Then, something wag saigd about the
textile policy, dr, V. K R. V. Rao
asked, whay caut we bave a standard
set of dress? ‘Lhis is nothing new for
us, particularly for <Congressemen.
Duning the days of freedam struggle,
trem the top leader down te the vol-
anteer, we hed the same -dress, Khadi,
'Lheretory, this 1s nothing mew for us.
Therefore, if we were able to adopt a
national gress, durmg those days, par-
woularly for eur freedom fighters, for
our orgsnisation and for large millions
ot people, I am sure, it should not be
difficult for us now to adopt a standard
dresy so that these various verieties
whicn are being produced today are
reduced to the minimum possible. We
need not go to China to cite and exa-
mple for this. We can cite our own
example. As regards the textile policy,
I am sure hon. Members are aware that
we ure discussing this in our own
party, with regard to a rational tex-
tile policy and we hope to come out
with something positive for the consi-
deration of this House also perhaps,
for the purpose of evolution of a tex-
tile policy,

Then, take for example, cement. To-
day the production has increased and
we nave reached a level where we are
producing at the rate of 1.5 millios
tonnes every month. This would
give us 18 million tonnes a year
whereag the best production in the
past was only 15 million tones, There-
fore, there should not be any scarcity
in regard to cement. But, even now,
today, I am told, in the rural sector.
a few bags required for agricultural
purposes, for minor irrigation purposes,
are not available I want to make &an
announcement on behalf of my collea-
gue Shri T. A. Pai that Government
have decided {o allocate one million
tonneg purely for the rural and agn-
cultural sector. This would be made
available through various out-letg for
the purpose of backing up our minor
irrigation programmes and for small
repairs here and there in the rural
sector ¢nd gn on, I am assured hy my
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colteague that it this ong mifilion
tonnes iz mot suMicient those witl te
allocated to the yursl secter. We will
Sive the highes, priority %o it, It i
not merely dllovation which is im-
portant, ¥How do we have a rationsl
distrtbution system for {hig purpese?
This is what T have emphasized and
this is also, 1 am sure, very much in
the fare fropt as ome ©f the maio
programmes out of this twenty point
programme and we are looking into
this aspert dlso. Let us hope that we
will be able to evolve a rational distri-
bution system for all these essential
commodities not ouly in the urban
areas, but in the rurdl areas as well
In the rural areas, the types of essen-
tial commodities may change but
there also, these essential commodi-
ties will have to be provided to the
rural masses will have to take care of
that also.

Then, Sir, very many hon. Members
referred to the recent disclosures with
regard 1o the vulgar display of wealth
in the various hiving houses, how they
huve usedq money for the purpose of
decorating their houses, creating
various amenities. We are talking
about removing disparity. In a poor
country like ours, if you take the top-
most people. their gtandard of living
1s not only comparable o the top-
most in the most developed countries.
but, their standard of living is also
more, much higher than that of the
{opmost people in the developed count-
ries. Because here they are able to
eaploit the cheap labour also, They
can have any number of gervants, one
servant in the bathroom two servents
in the kitchen, another two servants
in the drawing room_  (Interruptions)
wherever you like,

AN HON. MEMBER: They are s0lv-
ing unemployment!

SHR] C. SUBRAMANIAM: There-
fore, the digparity is much more here
than even in the developed countries
in the capitalist countries. That is
why this volgar display will have to
he curtailed. If we talk in terms of 8
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better society wherd these disparities
would not exist, then naturally thos®
who arg at the higher level will have
to have standardg comparable anda
wiaichk are in harmony with the econo-
my of our country as a whole, This
is where 1 think—a few members
made this point—gll of us will have
to set an example, particularly those
of us who are in responsible positions
in life. And unless we set an exam-
ple, we cannot merely preach to others,
While we are taking measures to curb
these things, not only te curb but also
to punish those people who are using
black money for these various pur-
poses, this should also become a
national way of life and this is how
perhaps a better egalitarian society
can be brought about in our country,
because certainly we cannot take all
of them to the consuming level which
the top enjoy. Perhaps that is not
only not necessary, but, in my view,
it will be undesirable also. Therefore,
we have to have certain norms of
consumption even at the highest level.
Unless those norms are kept we can-
not have these disparities removed.
This is also one aspect which we will
have to keep in mind.

Another point—many people stres-
sed thj, point--lhat the 20-point pro-
gramme is not going to dehiver the
goods, 1s not going to remove all the
disparities, is not going to remove all
the defficulties, is not going to remove
the entire poverty of the country. In
my view, this is only a beginning of
the process, and a process in the right
direction. There also I think the
Prime Minisier had been quite catego-
rical. She had no illusions about the
scope of the 20-point programmec.
This is what she said 1n that broad-
cast announcing this 20-point pro-
gramme:

“T have only briefly outlined
varioug parts of the new programme
which will be taken wup in the
coming weeks. Other matters are
being looked into and further mea-
sures will be announceq from tlime
to time”.
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Therefore, let us not go under the
impression perhaps that this will bring
abeut, immediately with the imple-
mentation of this 20-point programme,
a new gociety altogther. But if we
proceed in the same direction and take
other measures also which are in con-
sopance with these, I have no doubt
in my mind that this would lead to
the creation of a new saciety. I would
compare these to a few bricks which
are available today for putting up the
structure, but the structure cannot be
completed with these bricks alone.
Many more bricks will be mnecessary
to complete the building. These will
have to be brought in so that we can
have it built up as a completely new
structure altegether.

Many of us, I would say a few of us
here, had the privilege of participating
in the frecedom movement. We were
living in days of what I would call
historic times and Wwe¢ were making
history there. The fruits of that his-
tory we are enjoying today. In the
same way, I would suggest we are
passing through historic times today
and we have the privilege in partici-
pating and in making history today.
That history should be one of which
we ourselves should be proud, of
which more than that posterity should
be proud, for which posterity would
bless us because we have left for them
a better world to live in with less
disparity, with greater prosperity for
the masses of the people. Let us all
put our heads together, put our shoul
ders together, for the creation of this
new history and new society.

There are quite a few amendments
1 would make an appeal to those who
have moved them Not that I do not
agree with the spirit behind them.

SHRI S. M. BANERJEE: Mine ns
iu te harmless.

SHRI C SUBRAMANIAM: But that
would be purely sectional covering
only certain points. This has got to
be on a broad canvas Simply accept-
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ing one amendment would mean that
that only is important ang the others
ure not important Terefore, we have
taken note of the situation. We have
taken note of the gpirit behind the
amendments also. I accept them in
that spirit. Therefore, I would sug-
gest that they meed not press the
amendments as such for adoption.

SHR] KARTIK ORAON: The Prime
Minister's broadcast spoke of special
care being taken to ensure that tribal
people are not depriveg of their land.
Why has that been omitted. .. (Inter-
suptions)

MR, CHAIRMAN: After the request
of the hon. Minister are you pressing
for your amendmeats? No. Now 1
shall put the motion.

AN HON, MEMBER: You should
take it one by one.

MR CHAIRMAN: Is Shri Kathamu-
thu pressing for his amendment?

SHRI M. KATHAMUTHU (Naga-
pathiniam): As the Minister had ac-
cepted the spirit of the amendment 1
do not press for my amendments.

SHRI LILADHAR KOTOK! (Now-
gonz): I do not press my amendment.

SHRI S. M. BANERJEE 1 wanted
him to accept my amendment: he is
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accepting only the spirit. I do not

mind. I do not press my amendmeni.

SHRI RAMAVATAR SHASTRI
(Patna): I withdraw my amendment.

SHRI INDRAJIT GUPTA: 1 with-
draw my amendment.

SHRI RAJDEQO SINGH: I withdraw
my amendment,

MR, CHAIRMAN Now, have the
hon, Members leave of the House tO
withdraw their amendments?

All the amendments were by leuve,
withdrawn.

[ W o]

MR CHIRMAN- The question is:

“That this House takes note 0f
the New Programme for Economic
Progresg anrounced by the Prime
Minister on the 1st July, 1975 and
laid on the Table of the House on
the 28th July, 1975.”

The motion was adopted.

18 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,

August 5, 1975/Sravana 14, 1897
(Saka)





